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Compliance report of U.P. Pollution Control Board in pursuant to 

Hon'ble NGT order dated 04.03.2024 in the matter of Original 

Application No.985/2019 In Re: Water Pollution by Tanneries at 

Jajmau, Kanpur, Uttar Pradesh WITH Original Application 

No.986/2019 In Re: Water Pollution at Rania, Kanpur Dehat & Rakhi 

Mandi, Kanpur Nagar, Uttar Pradesh With Original Application 

No.528/2023 In re: news report published in Dainik Jagran dated 

14.08.2023 “highlights a growing concern regarding industrial 

pollution in the Godhrauli village”.   

 

1. That in the Original Application No. 986/2019, the issue is in 

respect of failure to scientifically handle and dispose of the 

chromium dumps at Rania, Kanpur Dehat and Rakhi Mandi, 

Kanpur Nagar which are existing for last several decades and have 

resulted into contamination of groundwater affecting the health of 

the local residents and depriving them of safe drinking water.  

2. That in OA No. 985/2019, the issue is about continuing water 

pollution by tanneries discharging untreated industrial effluents 

containing toxic chromium into the irrigation canal through 

improperly functioning Common Effluent Treatment Plants (CETPs) 

at Jajmau, UP.  

3. That in OA No. 528/2023, the grievance is against industrial 

pollution in Godhrauli Village and the issue of discharge of 

chromium into the groundwater by industrial units in that area has 

been flagged. 

4. That Hon'ble Tribunal took up the matter on 04.03.2024 and 

reviewed the compliance status submitted by the U.P. Pollution 

Control Board and passed certain directions vide orders dated 

04.03.2024. The relevant portion of the directions are reproduced 

below: 

".......7. In the report only some communication sent on 19.09.2023 to the 

District Magistrate has been mentioned for recovery of the amount but 
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subsequent action of persuasion of the issue with District Magistrate has not 

been reflected. On the contrary in the report, a prayer has been made seeking 

permission for payment of Rs. 211 lakhs and applicable GST (18% as on date) 

from the environment compensation account of the State for study by CSIR-

Indian Institute of Toxicology Research for development and installation of a 

pilot plan for removal of Chromium-VI metal from the ground water 

contaminated site at Khanchandpur Rania, Kanpur Dehat. We failed to 

understand that instead of recovering the EC from defaulting units the Board 

is seeking to utilize the EC fund for the purpose of study.  

8. We also find from the report submitted along with the covering letter of 

UPPCB dated 02.02.2024 in OA No. 528/2023 that during the spot inspection 

by three member Committee on 24.01.2024 the contaminated solid dumps 

were found near Maa Sheetla Temple at Village Godhrauli on both the sides 

and near railway crossing and road from Godhrauli to Bania Kheda. The 

report further reflects that the ground water taken from the handpumps was 

found to be contaminated and some of the villagers have constructed their 

house at the dump site. In the water samples collected by the Board from the 

handpump no. 2, 4, 5, 6, 10 and 11, the contents of chromium were found to 

be exceeding the limit. The report states that on account of the hazardous 

waste dumping in the area, serious adverse consequences in future are 

expected.  

9. We do not find any satisfactory action by the Board to remediate the 

situation at the ground level.  

10. Learned Amicus has submitted that the survey should be conducted by the 

District Magistrate, Kanpur Nagar, Kanpur Dehat and Fatehpur to find out the 

other areas where all kinds of hazardous waste have been dumped and which 

are creating health hazard and contaminating the ground water. We are of the 

view that this exercise should be carried out by concerned three District 

Magistrates and the report should be submitted before the Tribunal at least 

one week before the next date of hearing.  

11. Learned Amicus has also referred to the earlier order of the Tribunal and 

has flagged the issue that on the contaminated ground, the State Authorities 

are permitting setting up of schools, charitable hospitals and other 

establishments of public utility.  

12. Learned Counsel for the State has submitted that now those activities are 

no longer permitted. She is directed to place on record the report in this regard 

by competent authority of the State.  

13. The UPPCB though has submitted the action plan but there is no time 

bound action plan to remediate the situation, inspite of the fact that more than 

three decades have passed and the problem has not been remediated till now. 

Hence, we require the Member Secretary, UPPCB to place on record a time 

bound action plan to remediate the situation at all the places which are under 

consideration before the Tribunal in these three matters. 

14. The UPPCB will also carry out the ground water profiling of the areas 

under consideration.  
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15. Counsel for UPPCB has stated that 77,000 and odd tons of the chromium 

waste has been remediated. UPPCB is directed to disclose full particulars of 

the manner in which the said waste has been treated and disposed of.  

16. Let the report in terms of the above directions be submitted by the UPPCB 

at least one week before the next date of hearing.  

17. List on 13.05.2024.. ....." 

 
5. That it is submitted that U.P. Pollution Control Board had imposed 

Environmental Compensation of Rs. 280.01 Crore against 08 

defaulting industries on 14.04.2022. Hon'ble NGT has revised the 

amount of Environmental compensation imposed by UPPCB, 

considering the appeal filed by industries vide order dated 

05.12.2022, 15.12.2022, & 16.01.2023 in Appeal Nos. 14, 15, 16, 

17 and 18 of 2020. The detail of revised Environmental 

Compensation is as follows : 

Sr.No

. 

Name & Address of 

industry  

Environmental 

compensation 

amount 

imposed by the 

State Board 
(Rs.) 

Revised 

environmental 

compensation 

amount by 

Hon'ble NGT 
(Rs.) 

1 

Chandani Chemicals 

Pvt. Ltd. Khanchandpur 

, Rania, Kanpur Dehat 

27,40,62,295.00 23,09,31,000.00 

2 

Heilger Chem Pvt. Ltd. 

VIII.- Chiraura, Raipur, 

Rania, Kanpur Dehat 

39,62,13,484.00 25,52,34,375.00 

3 
Rukmani Chemicals 
Pvt. Ltd. Rania, Kanpur 

Dehat 

46,89,51,039.00 13,69,56,375.00 

4 

Amelia  Textiles & 

Chemicals Pvt. Ltd. 23, 

Khanchandpur, Rania, 

Kanpur Dehat 

14,61,66,558.00 11,92,50,000.00 

5 

Waris Chemicals Pvt 

Ltd. Khanchandpur, 
Rania, Kanpur Dehat 

44,34,53,042.00 25,39,68,750.00 

6 

Cerulean Chemicals 

Pvt. Ltd. 

Khanchandpur, Rania, 

Kanpur Dehat 

87,69,99,345.00 - 

7 

Kaleena Chemicals, Pvt 

Village Malo, GT Road, 
Chaubepur, Kanpur 

Nagar 

18,02,72,088.00 - 
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8 

Bharat Chemical 

Udhyog C/O Smt 

Tarannum Fatima W/o 

Shri Sahabuddin and 
Shri Sahabuddin S/o 

Mohd Nafees, 39/72, 

Majeed Ahmad Road, 

Kanpur Nagar and 

ShriIftekharul Amin, 

Shri Iqbal Ahsan, Shri 
Waqarul Amin 

1,40,07,150.00 - 

 

6. That it is submitted that U.P. Pollution Control Board has also given 

direction vide letter dated 07.02.2023 to the concerned industries to 

deposit the environmental compensation as per the orders of 

Hon'ble NGT dated 05.12.2022, 15.12.2022 & 16.01.2023 in Appeal 

Nos. 14, 15, 16, 17 and 18 of 2020 with copy to District Magistrate, 

Kanpur Nagar for necessary action. The environmental 

compensation has not been deposited by any industry till now.  

7. That U.P. Pollution Control Board has sent a letter dated 

19.09.2023 to District Magistrate Kanpur Dehat and District 

Magistrate Unnao for recovery of Environmental Compensation from 

the erring industries as arrears of land revenue in accordance with 

law.  

That U.P. Pollution Control Board has also sent letter dated 

13.03.2024 and 26.04.2024 to District Magistrate Kanpur Dehat, 

District Magistrate, Kanpur Nagar and District Magistrate Unnao for 

recovery of Environmental Compensation from the erring industries 

as arrears of land revenue in accordance with law. The copies of 

letter dated 19.09.2023, 13.03.2024 and 26.04.2024 are enclosed 

herewith and marked as Annexure No.-1. 

That it is submitted that Recovery Certificate for recovery of 

Environmental Compensation has been issued by District 

Magistrate Kanpur Dehat for 06 defaulting units existing in his 

jurisdiction. 
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8. That it is submitted that the closed units are now being converted 

by the Project Proponents into school, charitable institutions, 

hospitals etc without restoration of soil, therefore, such activities on 

contaminated soil will have ill effect on the health of children, 

patients or persons using the premises. That Regional Officer, U.P. 

Pollution Control Board, Kanpur Dehat has sent a letter dated 

18.01.2024 to Sub Divisional Magistrate, Akbarpur, Kanpur Dehat 

for taking necessary action regarding stoppage of construction 

activities by M/s Waris Chemicals Pvt. Ltd. Kanpur Dehat.  

That it is submitted that Regional Officer, Kanpur Dehat vide 

its letter dated 04.05.2024 has informed that the inspection of M/s 

Waris Chemicals Pvt. Ltd. was carried out on 03.05.2024. During 

inspection BSC unit was found completely dismantled and at the 

site Bhagwan Shri Parshuram Niyas (Reg.) was found established 

and the construction work of Temple and Charitable Hospital was 

found stopped. 

The copy of inspection report is attached herewith and marked 

as Annexure No. 2. 

9. That it is submitted that during the hearing Learned Amicus has 

submitted that the survey should be conducted by the District 

Magistrate, Kanpur Nagar, Kanpur Dehat and Fatehpur to find out 

the other areas where all kinds of hazardous waste have been 

dumped and which are creating health hazard and contaminating 

the ground water. Hon'ble NGT has directed to carried out this 

exercise by concerned three District Magistrates and submit the 

report before the Tribunal at least one week before the next date of 

hearing.  

That it is submitted that in compliance of Hon'ble NGT 

directions, U.P. Pollution Control Board has sent a letter dated 

13.03.2024 to District Magistrate Kanpur Nagar and Kanpur Dehat 
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and letter dated 14.03.2024 to District Magistrate, Fatehpur for 

conducting survey to identify the hazardous waste dump sites in 

their jurisdiction. Further U.P. Pollution Control Board has also 

sent a letter dated 26.04.2024 to concerning Regional Officers, 

Kanpur Nagar, Kanpur Dehat and Prayagraj alongwith copy to 

concerning District Magistrates for ensuring the compliance of 

Hon'ble NGT directions. The copies of letter dated 13.03.2024 and 

14.03.2024 and 26.04.2024 are enclosed herewith and marked as 

Annexure No.-3.  

That it is submitted that in compliance of Hon’ble NGT order 

dated 04.03.2024 a committee constituted by District Magistrate of 

Kanpur Dehat vide letter reference no.  556/ Gen./ R-130/ 2024 on 

dated 30.03.2024 visited the following areas in the district regarding 

dumping of all kind of Hazardous Wastes:- 

1. Industrial estate site-1 & site-2, Rania, Akbarpur, Kanpur Dehat 

2. UPSIDA (I) area, Growth Centre and Jainpur, Kanpur Dehat 

3. Villages- Gharhampur, Bilwahar, Bibain, Shivnathpurwa and 

Matiamau, Kanpur Dehat. 

During survey, no Hazardous waste of any kind was found at 

these places. Committee's inspection report is attached herewith 

and marked as Annexure No. 4. 

That it is submitted that in compliance of Hon’ble NGT order 

dated 04.03.2024 a committee constituted by District Magistrate of 

Kanpur Nagar vide letter reference no. 60/ST-2024/24 dated 

18.04.2024 visited the following areas in the district regarding 

dumping of all kind of Hazardous Wastes:- 

1. Juhi Babari (Rakhi Mandi), Kanpur  

2. Rooma Treatment Storage and Disposal Facility Kanpur 

3. Panki Industrial Area, Kanpur 

4. Jajmau Industrial Area, Kanpur 
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5. Nauraiya Kheda, Kanpur 

6. Tezab Mill Campus, Anwarganj, Kanpur 

During survey, no Hazardous waste of any kind was found at 

these places. Committee's inspection report is attached herewith 

and marked as Annexure No. 5. 

10. That it is submitted that Chief Secretary, Government of Uttar 

Pradesh, conveyed a meeting on May 13, 2022 for effective disposal 

of chromium waste lying at Khanchandpur Rania, Kanpur Dehat in 

time bound manner.  

In the meeting Mr. VP Yadav, Director & Head, Waste 

Management Division-1 of CPCB, Delhi, suggested that 02 TSDFs  

are operational in Kanpur Dehat, namely, M/s Bharat Oil & Waste 

Management Ltd. and M/s U.P. Waste Management Project, Kanpur 

Dehat. The Chromium containing hazardous waste should be 

dumped in these TSDFs, on the basis of  'No profit no loss'. The 

Chief Secretary, desired to take note of the suggestion and ensure 

further action. The Member Secretary, UP Pollution Control Board 

agreed on the proposal made by CPCB. 

Accordingly, vide Office Memorandum dated May 26, 2022 of 

Government of  Uttar Pradesh, (Environment, Forest and Climate 

Change, Section-7), a Committee and a sub-Committee were 

constituted for fixing the rates for disposal of Chromium Waste and 

for monitoring of the actions to be taken for disposal of waste. 

 

Constitution of Committee 

 

1.  Mr. V.P. Yadav, Director & Head, Waste 

Management Division-1, CPCB, Delhi   

-Chairman 
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2.  Mr. Ajay Kumar Sharma, Member Secretary, 

UP Pollution Control Board, Lucknow 

-Member 
Convener 

3.  Dr. Praveen Kumar, Director Technical, 

National Mission for Clean Ganga, New Delhi 

-Member 

4.  Additional District Magistrate 

(Administration), Kanpur Dehat     

-Member 

 

The Committee was entrusted with following responsibilities:  

 

i. Rates for lifting, treatment and safe disposal of dumped Chromium 

Waste at Rania, Kanpur Dehat will be determined by negotiating with 

both the TSDF operators namely, M/s Bharat Oil & Waste 

Management Ltd. and M/s U.P. Waste Management Project, Kumbhi, 

Kanpur Dehat. 

ii. Uttar Pradesh Pollution Control Board will prepare a guiding road 

map for lifting, transporting and disposal of the waste by TSDF 

operators. 

iii. Regular monitoring of the physical and financial progress and 

technical guidance will be provided by the sub-committee formed 

under the chairmanship of Additional District Magistrate 

(Administration), Kanpur Dehat, through TSDF operators for safe 

disposal of Chromium Waste. 

 

Constitution of Sub Committee 

 

In order to steer execution of the said task at the site, a sub-committee  

at the Kanpur Dehat District level was also constituted with members 

listed as per below: 

1 Additional District Magistrate 
(Administration), Kanpur Dehat 

-Chairman 

2 Regional Officer, UP Pollution Control 
Board, Kanpur Dehat 

-Member 

1847



9 
 

convener 

3 Executive Engineer, Public Works 
Department, Provincial Division, Kanpur 
Dehat 

-Member 

  

 The Committee constituted by the Chief Secretary, UP decided on 

10.06.2022, that the Chromium Waste Dump Site be investigated by a  

joint team of CPCB and UPPCB to characterize the waste in terms of 

Cr+6 concentrations. For the aforementioned survey, a committee 

comprising of following members was constituted: 

 

1.  Dr. R. K. Singh, Scientist - E & Regional Director, CPCB, 

Lucknow   

2.  Mr. G. Rambabu, Scientist - D, WM-I, CPCB,Delhi 

3.  Mr. J. P. Maurya, Regional Officer, UPPCB, Kanpur Dehat  

4.  Dr. Gargi Bishwas, Research Associate - II, WM-I, CPCB, Delhi     

  

 The waste dump site was surveyed by the joint team on 

16.06.2022. During the survey, samples of waste were collected at 

different locations and from varying depths to ascertain horizontal and 

vertical migration of Cr+6. The Committee noted that the Chromium 

Waste was spread in an area of 43,180 sqm and the quantity of 

Chromium Waste was estimated at 51,220 cum (85,008 MT), which was 

higher in comparison to the quantity reported in DPR by M/s ERM India 

Pvt. Possible reason for the increase in quantity might be due either to 

spreading of waste or fresh dumping of waste in the said area. The TCLP 

test of waste samples revealed that the concentration of Cr+6 varied in 

the range of 98 mg/l to 227 mg/l.  
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Strategy for Disposal of  Waste 
 

 After proper assessment of amount and concentration of 

Chromium Waste at Chromium Waste dump site, several meetings were 

conducted by the Committee, with both the TSDF operators, to negotiate 

and arrive at a logical and mutually acceptable rates for lifting, 

transportations, stabilization and safe disposal in secured landfill. The 

Committee finally decided Rs. 11.58 per kg as the rates for lifting, 

transportations, stabilization and safe disposal of waste in seepage proof 

cells in TSDFs. An MoU was signed on 12.11.2022 between the District 

Level Committee and the above two TSDF operators for lifting  and  

disposal of waste. 

  

 The Standard Operating Procedure (SOP) was prepared by the 

Committee and was made available to the District Level Committee (sub-

committee) for execution and monitoring and was also given to both the 

TSDF operators for ensuring compliance. 

 

Strategy for Treatment and Stabilization of  Waste 
 

I. Finger Print Analysis was performed at both the TSDFs for waste 

lifted from the waste dumpsite for analysis of Chromium 

concentration and other contaminants. 

Sampling for Finger print analysis of Chromium Waste at M/s Bharat Oil & Waste 
Management Ltd. and M/s U.P. Waste Management Project 
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II. Sulfuric acid and/or hydrochloric acid, as per the case was mixed in 
controlled quantity with the Chromium Waste in stabilization 
pit/reaction tank. 

III. Sodium meta bisulphite/ferrous sulphate was further added and 
mixed with the waste in  the stabilization pit/reaction tank. 

Photograph during the treatment of Chromium Waste in M/s Bharat Oil & Waste 
Management Ltd. and M/s U.P. Waste Management Project 

 

IV. Waste was mixed with lime and cement and kept for stabilization for 

8-10 hours, in stockpiles. 

V. Composite samples of the stabilized waste from stockpiles are 

collected by UPPCB and sent to CPCB, Delhi/ Central Laboratory of  

UPPCB, Lucknow for Cr+6 in TCLP test. 

 

 

Sampling of stabilized Chromium Waste at M/s Bharat Oil & Waste Management Ltd. 

and M/s U.P. Waste Management Project 
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VI. If  the amount of Cr+6 was found within the norms (0.5 mg/l, as per 

Apendix-1, Upkeep Guidelines for Hazardous Waste Disposal Sites, 

CPCB, 2004), in the analysis report received from the CPCB, 

Delhi/Central Laboratory, UPPCB, Lucknow, the stablized waste was 

dumped in the Secured Land Fill (SLF) at respective TSDFs. 

 

 

 

 

 

Secured Land Fill (SLF) for Stabilized Chromium Waste at 

M/s U.P. Waste Management Project 

 

Mobilization of funds and work execution 

 

 An expenditure of about Rs.98.50 crore was estimated for 

complete disposal of entire quantity of the waste approximated at 85,008 

metric MT in the respective TSDFs.  An amount of Rs 23.44 crore was 

earlier withdrawn by UPSIDA and deposited in the Escrow Account 

under the control of District Magistrate, Kanpur Dehat.The sub-

Committee at District level, issued work-order to TSDF operators on 

15.11.2022 to start the work as per the Terms and Conditions mentioned 

in the MoU and in strict compliance of the SOP. Considering the 

urgency/importance of the work, the State Government further released 

Rs.25 crore on 24.03.2023. The balance amount shall be provided by the 

State government, which shall later be adjusted after recovery of  the 

Environmental  Compensation imposed on the defaulter industries on 

Polluter Pays Principle. 
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Surveillance and Monitoring by UPPCB 

 

 In order to keep a close track of lifting, weighing , transport, 

stabilization and disposal of waste  by respective TSDFs, UPPCB initiated 

an ―In-House effort‖ to develop 'Hazardous Waste Management Portal' 

and a 'Mobile App'.  Further detail are summarized as under :  

I. Online tracking of Chromium Waste lifted from Chromium Waste 

Dump Site and the quantity of waste transported to TSDFs. 

 
 

Screenshot of 'Mobile App' and 'Portal' developed for waste lifting, treatment and 

dumping 

II. The Chromium Waste was excavated and filled in dumpers by JCBs. 

Thereafter the dumpers  were  weighed on 'Dharamkanta' situated on 

the way to TSDFs. After weighing the waste, Form-10 (Manifest) was 

issued by the TSDF operators, as per the Hazardous and Other 

Wastes (Management and Trans-boundary Movement) Rules, 2016. 

One of the copy of the Manifest was submitted to the sub-Committee 

and another copy was  provided to the driver of the dumper, which 

was submitted by the driver to the respective TSDF Office on arrival of 

vehicle at TSDFs.  
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Loading of Chromium waste into Dumpers by JCB from Dumpsite 

 

III. After weighing the waste at the Dharamkanta located near the 

Chromium Waste Dump Site, the photograph of the weighing slip, 

duly signed by the authorized representative of UPPCB and 

respective TSDF, was uploaded on the Mobile App along with the 

quantity of waste. With the uploading, the location, date, time and 

quantity of waste were immediately displayed on the Hazardous 

Waste Management Portal. 

 

Weighing on Dharamkanta after 

loading waste from Chromium waste 

dump site 

 

Certified Weighing Slip of   

Dharamkanta 
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IV. On reaching the respective TSDF, the loaded dumper was weighed again 

and the said weighing slip was again uploaded on the Mobile App. 

 

  

Re-weighing on Dharamkanta of TSDF 

from Chromium waste dump site 

Certified weighing slip of TSDF 

 

V. It was ensured that all the vehicles (Loaders) used for transportation of 

waste were GPS- enabled. Live tracking of vehicles was done at UPPCB, 

Head Office through the Portal. 

 

 

 

Screenshot of GPS enabled dumpers from Chromium Waste Dump site to TSDF 
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VI. In the Hazardous Waste Management Portal, provision was made for 

uploading the photographs of the Chromium waste disposal site, 

which facilitated the updated status of Chromium waste lifting and 

disposal at respective TSDFs. 

VII. In order to cross-verify the adequacy of waste stabilization before 

disposal in landfill, it was ensured that after treatment and 

stabilization of Chromium Waste by respective TSDFs,  stock pile of 

100 MT(approx) was made. Composite samples were drawn from 

different sectors of the stock pile and sent to the CPCB, 

Delhi/Central Laboratory, UPPCB, Lucknow for TCLP extract and 

analysis of Cr+6 concentration, therein.   Stabilized waste from the 

stock-pile was disposed landfill cells if the TCLP test report was 

found conforming the norms. 

VIII. The results of TCLP Test carried out by CPCB/Central Laboratory, 

UPPCB, Lucknow were regularly uploaded on the Portal. Further, the 

stabilized waste was regularly analyzed by the concerned TSDF in 

their laboratory and  the test report was uploaded on the Portal 

regularly. 

IX. If the analysis report of the stabilized waste (TCLP test) is not found 

as per the prescribed standards, the concerned TSDF is directed to 

re-process the concerned  stockpile and after re-processing if the 

TCLP test is found as per norms, then only the stockpile is allowed to 

be disposed in the cell 

  

Analysis of composite samples of waste stabilized in TSDF at 'Central Laboratory', UP 
Pollution Control Board, Lucknow 
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X. So far, TCLP analysis report of 47 stockpiles were not found as per 

norms. These stockpiles were re-processed and after getting the report 

within norms these stockpiles were allowed to be disposed off in the 

Cell. 

XI. That it is submitted that Chromium Waste lying at Khanchandpur 

Rania, Kanpur Dehat was lifted by M/s UP Waste Management Project 

and M/s Bharat Oil and Waste Management Limited from Chromium 

Waste Dump Site, as per SOP and after proper treatment and 

stabilization, the waste was disposed in seepage proof cells at the 

respective TSDFs. The status (as on 29.04.2024) of Chromium Waste 

lifted from the dump site and the quantity of waste disposed in the 

cells are summarized as below: 

Sl. 

No. 

Name of TSDF Quantity of 

the waste 

lifted from 

waste dump 

site (MT) 

Quantity of 

the treated 

waste 

disposed in 

the cells (MT) 

1- 

M/s UP Waste 
Management Project      

(A Division of Re-
Sustainability) 

89525 89525 

2- 

M/s Bharat Oil and 

Waste Management 
Limited 

5528.07 5528.07 

Total Quantity 95053.07 95053.07 

 

11. That it is submitted that in compliance of Hon'ble NGT directions 

the details of methodology adopted by TSDF operators for scientific 

disposal of chromium waste lying at Khanchandpur Rania, Kanpur 

Dehat to respective SLFs is as follows: 
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Methodology Adopted by M/s Uttar Pradesh Waste Management 

Project 

 Memorandum of Understanding was executed between M/s Uttar 

Pradesh Waste Management Project and Additional District 

Magistrate (Administration), Kanpur Dehat on 05.11.2022.  

 

 Thereafter a Work Order was issued by Additional District 

Magistrate (Administration), Kanpur Dehat on 15.11.2022 

―Excavation, transportation to TSDF site, stabilization, testing the 

sample and disposal of chromium waste dumped near village- 

Khanchandpur, Rania, District- Kanpur Dehat, U. P. as per the 

MoU Conditions‖. As per terms and conditions in the Work Order, 

M/s Uttar Pradesh Waste Management Project was allotted 80006 

MT (Eighty thousand and six metric tonne) of Chromium waste for 

safe disposal at the of rate INR 11583/- per MT including all taxes 

and Institute Over Heads (IOH).  

The stipulated date of start of work as per Work Order was 

17.11.2022 and the intended date of completion was 16.05.2023 (6 

months).  

 

 In response to the issued Work Order, M/s Uttar Pradesh Waste 

Management Project had submitted a detailed work plan and letter 

of acceptance to start the work ―Excavation, transportation to TSDF 

site, stabilization, testing the sample and disposal of chromium 

waste dumped near village- Khanchandpur, Rania, District- Kanpur 

Dehat, U. P. as per the MoU Conditions‖ vide letter number: ReSL/ 

UPWMP/ Rania/ 2022/ 81 dated 22/11/2022. 
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 On 15.11.2022, M/s Uttar Pradesh Waste Management Project 

commenced its preparatory work at the identified dump site for safe 

disposal of the said Chromium waste. 

Preparatory works at the chromium waste dump site by M/s Uttar 

Pradesh Waste Management Project: 

 At the very initial stage, a Drone survey was conducted to 

understand the site conditions.  

 

 
 

 For safety & security, the site was fenced with green net and 

barricades were erected for traffic control. 
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 For prevent contamination due to vehicle Wheel Wash with Sump 

was arranged prevent the contamination due to vehicle movement. 

 

 A Water Bound Macadam (WBM) road was laid down from tyre 

wash facility to exit point. 

 

 

 Anti-smog guns were installed for dust control during movement of 

waste. 
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 All workers were trained on safe excavation, handling, loading and 

transportation of waste. All the workers were issued Personal 

Protective Equipment’s (PPEs).Safety sign boards were installed at 

strategic locations at the Rania dump site. 

 

 Sign Boards for safe operations were installed at strategic locations. 

 Bio-toilets were installed for field workers. 

 Once, the preparatory works are completed and inspected and 

found satisfactory by the officials of M/s Uttar Pradesh Pollution 

Control Board and Government of Uttar Pradesh, excavation and 

lifting of waste was commissioned from 15th of December 2022. 
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Preparatory works at TSDF by M/s Uttar Pradesh Waste Management 

Project: 

 Dedicated stabilization Bins were also constructed exclusively for 

the said Chromium waste treatment and before disposal. 
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 Dedicated cell for the disposal of waste from the said chromium site 

was earmarked in the landfill. The coordinates of the cell are as 

follows: 

 

i) 26°21'44.2"N 79°52'02.8"E 

ii) 26°21'43.8"N 79°52'01.7"E 

iii) 26°21'40.7"N 79°52'00.3"E 

iv) 26°21'40.3"N 79°52'00.9"E 

 

 

 

 

 

 

 

 

 

 

 

 A Covered Storage Shed along with the 3 Bins were constructed for 

continuing the work during Rainy Condition- 
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 The following equipment and vehicles were used for handling of the 

said chromium waste: 

 

i) Vibro Roller (Compactor) 

ii) Dozer 

iii) Ex-210 

iv) Tractors 

v) Road Sweeping Machines 

vi) Water Tankers 

vii) Internal Fleet for waste shifting 

viii) Back Hoe Loader 

ix) Deployed a dedicated fleet for waste transportation from 

Khanchandpur Rania to the TSDF at Kumbhi as per 

guidelines. 

 

 
 

 

 

1863



25 
 

 Chemicals, manpower and other administrative arrangements were 

done by M/s Uttar Pradesh Waste Management Project at the TSDF 

site. 

 Cameras are installed and connected to UPPCB server for 

continuous monitoring of the operations. 

 A standard protocol was followed for safe disposal of the waste, as 

shown in the following sheet: 

 

Brief process for safe disposal of chromium waste: 

 

 The transporting vehicles were properly covered and passed 

through the tyre wash to ensure that the tyres are cleaned before 

the vehicles left the said chromium contaminated site.  

 

 Weighment was done for each vehicle at the sub-committee 

identified and approved Weigh Bridge at Khanchandpur, Rania & 

the TSDF. 
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 The details of the vehicles along with the weighment were uploaded 

in the UPPCB portal on realtime basis. In addition, progress and 

compliance reports were submitted from time to time to the 

authorities.  

 

 

The screenshot below shows the dashboard of the portal. 

 

 The Handling &movement of the waste carrying vehicles was 

tracked through the UPPCB portal following the manifest system as 

per HOWM ( M& T) Rules 2016. 

 

 On reaching the TSDF site, Finger Print Analysis was conducted for 

each consignment as per HoWM rules, 2016. 

 

 For ensuring the accurate disposal method, the waste was tested at 

the state-of-the-art laboratory within the facility. 
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 Samples were collected and analyzed by the TSDF and UPPCB 

before and after stabilization of chromium waste. 

 The stabilized waste was then disposed into the secured landfill 

after the post stabilization analysis following Standard Operating 

Procedure (SOP). 

 

 

 

 

 

 

 

  

            Stabilization of waste  Post stabilization analysis 

 

Details of Reagents Used 

• Below table represents the reagents used and mechanism involved 

in the treatment 

S 

No 

Reagent 

Type 
Details 

Quantity 

in MT 

1 Acidifiers To bring the Hexavalent Chromium to 

dissolved form making it amenable for 

reaction 

4000 

2 Reductants To convert Chromium in Hexavalent 

form to Trivalent form 

3000 

3 Stabilizers To make the waste into stable form 9114 

4 Binders To micro encapsulate the stabilized 

waste to immobilize 

14958 

 

 

 

  

1866



28 
 

Summary of Post Stabilization Study 

• Post Stabilization Analysis (PSA) is being done for each stockpiles. 

• 844 Nos of PSA Performed  

PSA done by CPCB/ UPPCB Nos 

Total No of Stockpiles 844 

Total No of PSA Done 844 

Total No of PSA  Passed 844 

Total No of PSA Failed 53 

Total No of Stockpiles Re stabilized 53 

Total No of Re stabilized PSA Done 53 

Total No of Re stabilized PSA Passed 53 

 

 

Monitoring and inspection: 

 For smooth operations, compliance and stringent monitoring, 

following officials of District Administration and UPPCB were 

deputed for monitoring of operations related to lifting, transporting 

and disposal of the said chromium waste: 

 

i) Shri Sandesh Kumar – J.E, UPPCB 

ii) Shri Ashutosh Pandey – M.T.S, UPPCB 

iii) Shri Aashish Shukla – L.A, UPPCB 

iv) Shri Aashish Vishwakarma – M.T.S, UPPCB 

v) Shri Manoj Pal – Upper Engineer, PWD 

vi) Shri Anmol Rathore – JRS, UPPCB 

vii) Shri Shresth Kumar Kushwaha – Junior Engineer, PWD 

viii) Shri Vimal Mishra- AE, PWD 
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 In addition to aforementioned officials, Shri Mahesh Kashyap, 

Assistant Scientific Officer was appointed for monitoring the overall 

process of scientific disposal process. 

 The monitoring was done by expert at UPPCB Expert Team 

Members at Lucknow through camera’s online and the portal data 

online (Qualitatively and quantitatively). 

 The Cameras were installed at the location as per the scope of 

monitoring 

 During the execution process the Oversight Committee formed by 

NGT and lead by Shri Anant Kumar Singh ( Ex IAS)  & Justice Shri 

SVS Rathod also visited the site and witnessed the process. 

For documenting the overall operation, the following reports were 

maintained on daily basis by M/s Uttar Pradesh Waste Management 

Project: 

i) Daily activity report as per prescribed format. 

ii) Manifest form duly signed by the authorized signatory 

assigned by the committee & TSDF operator as per HoWM 

Rules 2016. 

iii) Weighment slips generated at both authorized weighbridge 

and the TSDF site. 

iv) Finger print analysis report of each consignment/ truck 

received at TSDF. 

v) Post stabilization analysis report for each consignment going 

to the landfill.  
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The following photographs show inspection and visits by the 

officials of UPPCB, District Magistrate, UP Administration and the 

members of Hon'ble Oversight committee (NGT): 
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Summary: 

 As on 17.05.2023, 80044 MT was successfully ―Excavated, 

transported to TSDF site, stabilized, tested the sample and disposed 

1870



32 
 

off the chromium waste dumped near village- Khanchandpur, 

Rania, District- Kanpur Dehat, U. P.‖ by M/s Uttar Pradesh Waste 

Management Project as per the work order dated 15th November 

2022.   

 Further on 17.06.2023, M/s Uttar Pradesh Waste Management 

Project was allotted a second Work Order for ―Excavation, 

transportation to TSDF site, stabilization, testing the sample and 

disposal of chromium waste dumped near village- Khanchandpur, 

Rania, District- Kanpur Dehat, U. P.‖ for 9500 MT.    

       

 Total Excavation, transportation to TSDF site, stabilization, testing 

the sample and disposal of chromium waste dumped near village- 

Khanchandpur, Rania, District- Kanpur Dehat, U. P. of the waste 

has been done for 89525 MT by M/s Uttar Pradesh Waste 

Management Project. 

 

Methodology adopted by M/s Bharat Oil and Waste Management, 

Kumbhi, Kanpur Dehat.  

An Agreement cum Memorandum of Understanding (MoU) was signed 

between M/S Bharat Oil and Waste Management Ltd., situated at 

Plot No-672, Village-Kumbhi, Tehsil-Akbarpur, District- Kanpur 

Dehat, and the ADM (Admin), Akbarpur, Kanpur-Dehat. 

The MoU includes: Period of Agreement, Scope of Work, Role and 

Responsibilities of TSDF Operator and ADM (Admin), Kanpur Dehat, 

Responsibilities of TSDF Operator, Responsibilities of ADM (Admin), 

Kanpur Dehat, Financial Terms and Mode of Payment Monthly Bill 

Certification & Payment Process, OtherTerms and Conditions, 

Agreement and Its Amendments, Arbitration. 
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1. Excavation Site (Before excavation): 

On 16/06/2022, a collaborative sampling initiative was conducted by 

CPCB and UPPCB, during which BOWML played an active role by 

organizing and providing all necessary equipment and personal 

protective equipment (PPE) required for sampling. This included 

arranging a JCB for profile excavation (from surface to depth), 

manpower, gloves, helmets, gumboots, and water (given that the 

sampling took place during peak summer). 

 

Joint Sampling with CPCB and UPPCB 

 

The entire sampling area was divided into eleven grids (as shown in 

Figure 1), and waste was collected at three different levels: surface 

level (0-0.5 m), medium level (0.5-1.0 m), and bottom level (1.0-2.0 m) 

(Table 1). Samples were collected from each depth and then combined 

to create one composite sample. 
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Table1:Sample descriptions with their code, depth and associated grid 

Grid 

No. 

Sample Code Depth(m) Availability of waste 

1 
SR1 0-0.5 Waste 

MR1 1.0 Waste 

BR1 2.3 Soil horizon started 

CR1 0–2.3 SR1+MR1+BR1 

2 
SR2 0-0.5 Fly ash+waste 

MR2 1.0 Waste 

BR2 1.9 Soil horizon started 

CR2 0–1.9 SR2+MR2+BR2 

3 
SR3 0-0.5 Fly ash+waste 

MR3 1.0 Waste 

BR3 2.0 Soil horizon started 

CR3 0–2.0 SR3+MR3+BR3 

4 
SR4 0-0.5 Flyash+waste 

MR4 1.0 Waste 

BR4 1.9 Soil horizon started 

CR4 0–1.9 SR4+MR4+BR4 

5 
SR5 0-0.5 Flyash+waste 

MR5 1.0 Waste 

BR5 1.32 Soil horizon started 

CR5 0–1.32 SR5+MR5+BR5 

 

6 

SR6 0-0.5 Flyash+waste 

MR6 1.0 Waste 

BR6 1.38 Soil horizon started 

CR6 0–1.38 SR6+MR6+BR6 

 
7 

SR7 0-0.5 Flyash+waste 

MR7 1.0 Waste 

BR7 1.47 Soil horizon started 

CR7 0–1.47 SR7+MR7+BR7 

8 
SR8 0-0.5 Waste 

MR8 1.0 Waste 

BR8 1.84 Soil horizon started 

CR8 0–1.84 SR8+MR8+BR8 

9 
SR9 0-0.5 Waste 

MR9 1.0 Waste 

BR9 2.18 Soil horizon started 

CR9 0-2.18 SR9+MR9+BR9 

10 SR10 0-0.5 Waste 

MR10 1.0 Waste 

BR10 2.36 Soil horizon started 

CR10 0–2.36 SR10+MR10+BR10 

11 SR11 0-0.5 Waste 

MR11 1.0 Waste 

BR11 2.4 Soil horizon started 

CR11 0–2.4 SR11+MR11+BR11 

Note: S=Surface, M=Medium, B=Bottom, C=Composite, R=Raniya 
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BOWML carried out a comprehensive hexavalent chromium (Cr6+) 

concentration analysis within their NABL (National Accreditation 

Board for Testing and Calibration Laboratories) accredited laboratory, 

which is specifically designated as the Strategic Environment 

Protection Laboratory. This laboratory is equipped with advanced 

instrumentation and follows stringent quality control measures to 

ensure accurate and reliable results. 

During the analysis, samples were meticulously processed and 

tested to determine the levels of hexavalent chromium present. The 

results of the analysis indicated a range of concentrations, with the 

minimum recorded concentration being 65.11 parts per million (ppm) 

and the maximum concentration measured at 221.85 ppm (Figure 3). 
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Figure 3: Chromium concentration (in ppm) at different depth level  

(from b to D interpolation Mapping) 

 

Based on the chromium concentration findings, BOWML conducted 

extensive Research and Development within its laboratory to devise a 

cost-effective treatment and neutralization methodology. The BOWML 

team extensively reviewed numerous national and international published 

studies and conducted thorough analyses within their laboratory. 

Following days of intensive day and night efforts, BOWML-

SEPLsuccessfully developed a treatment and neutralization Standard 

Operating Procedure (SOP) as BOWML/SOP/13-A. 

After multiple meetings with key stakeholders, including the 

Director & Head of the Waste Management Division-I at the Central 

Pollution Control Board in Delhi, the Member Secretary of the U.P. 

1876



38 
 

Pollution Control Board, and the Director(Technical) of the National 

Mission for Clean Ganga, BOWML proceeded to sign the Memorandum of 

Understanding (MoU) with ADM (Admin), Kanpur Dehat.  

The project was executed in two phases. In the first phase, the 

committee allocated 5000 metric tonnes (MT) of chromium waste to 

BOWML under work order no. H83892/C-2/ साo-613/2022 dated 

15.11.2022. Upon completion of the first phase, the committee decided to 

reallocate the waste on a PRO-RATA basis. As part of this reallocation, 

they assigned 500 MT of waste to BOWML under work order  

dated17/06/2023. 

 

2. BOWML setup/ process at excavation Site (Rania, Khanchandpur): 

 

(a) Temporary Office setup and Monitoring: BOWML established a 

temporary office at the site to ensure the effective implementation of the 

MoU provisions and SOP. As part of this setup, BOWML installed a high-

resolution camera for continuous monitoring, for which a solar power 

connection was provided to ensure uninterrupted monitoring without 

power interruptions. Additionally, a DG (Diesel Generator) was utilized for 

high-power electricity consumption needs. The camera's password and ID 

were also provided to both UPPCB and ADM Kanpur Dehat for access and 

monitoring purposes. 
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Figure 4: Temporary BOWML office at Rania Site with Continuous 

monitoring using surveillance camera 

 

(b) Route plan: BOWML used Geographic Information system to plot the 

route from lifting to TSDF premises (Figure 5). SOP/BOWML/13-B 

explain in detail about transportation of chromium waste. 

 

Figure5:Route plan of BOWML 
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(c) Tyre Wash: BOWML and UP WASTE MANAGEMENT LTD jointly 

develop the TYRE WASH facility at excavation site (Figure 6). 

 

Figure6:Tyre Wash at Raniya Excavation site 
 
 

(d) Water Sprinkling arrangement: BOWML arranged for water 

sprinkling at the site to minimize the dust generated from waste 

during excavation and loading activities (Figure 7). 

 

Figure7.Continuous Water sprinkling at site 
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(e) Green-net surrounding excavation site: 

To ensure safety BOWML installed the green net surrounding the 

excavation site of Rania Khanchandpur (Figure 8). 

 

Figure8:Green Net installed surrounding of excavation site. 
 

(f) Excavation site weight bridge: According to the MoU, two 

weighbridges were required tobe selected—one at the 

loading/excavation site and another at the unloading/TSDF 

premises. M/s Shri Shankar Popular Computerized Dharmkata 

weighbridge at the excavation site was utilized in Rania, 

Khanchandpur. This weighbridge was verified to be fully calibrated. 
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Figure9: Calibration Certificate of Shri Shankar Popular 
Computerized Dharmkata 

 

(g) Assign Vehicle for safe transportation: BOWML assign leak proof 

and GPS-equipped vehicles for the safe transportation of materials 

from the lifting site to BOWML premises, as depicted in Figure 9. 

Table 2 provides details of the assigned vehicles for transportation 

purposes 
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Figure 9: SOP for assign vehicle and waste transportation 

 
 

Table 2: Detail of Dedicated Vehicles Assigned 
 

Vehicle No Type Of Vehicle Driver Name Transporter Name Transporter Address 
UP 77 N 9879 Canter Shivpal Bharat Oil Waste 

Management Ltd 
Gata No 672 Kumbhi 
Kanpur Dehat 

UP 32 EN 7040 Canter Ankit Bharat Oil Waste 
Management Ltd 

Gata No 672 Kumbhi 
Kanpur Dehat 

UP 77 T 9617 Dumper Mohit Bharat Oil Waste 
Management Ltd 

Gata No 672 Kumbhi 
Kanpur Dehat 

UP 77 T 8645 Dumper Yogendra Yadav Bharat Oil Waste 
Management Ltd 

Gata No 672 Kumbhi 
Kanpur Dehat 

UP 78 CT 2067 Truck Satendra Bharat Oil Waste 
Management Ltd 

Gata No 672 Kumbhi 
Kanpur Dehat 

UP 77 AN 1245 Canter Hari Sankar Bharat Oil Waste 
Management Ltd 

Gata No 672 Kumbhi 
Kanpur Dehat 

 

(h) Site Excavation and loading of vehicle: 

 

The entire site was covered with a liner by the U.P. State Industrial 

Development Authority (UPSIDA), as shown in Figure 10a. Subsequently, 

UPPCB and ADM Kanpur Dehat jointly designated the area to BOWM
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for the excavation of chromium waste. The first step involved removing the 

liner, after which the waste was excavated using a JCB. 

 

3. Process at BOWML facility: 

(a) Vehicle entry and document verification: 

 

The loaded vehicle entered the BOWML premises, and subsequently, 

all the documents in the manifest were verified by both BOWML and 

employees from UPPCB and PWD (Figure 11). Consignment wise 

detail provided in Annexure 2A and 2B. 
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Figure11.Vehicle entry in BOWML premise 
 

 

(b) Weight at the BOWML weight bridge and Sampling: 

 

Following this, the loaded vehicle's weight was re-measured at the 

BOWML weighbridge. Both weights were cross-verified by employees 

from UPPCB and PWD. Additionally, the laboratory attendant 

collected samples from the vehicle at the designated sampling point 

located near the weigh bridge. These samples were collected for 

finger print analysis and to determine the concentration of 

chromium hexavalent (Figure12). 

1884



 

  

Figure12: Sampling and weigh of waste at BOWMLpremises 
 

 

(c) Finger print Analysis(Chromium hexavalent concentration 

determination): 

Once the sampled waste arrives at the laboratory, it is labeled with 

the date and assigned a unique identification number, as per FORM-

10. Following this, the Toxicity Characteristic Leaching Procedure 

(TCLP) analysis is conducted according to USEPA Method 1311 for 

sample preparation (Figure 13a). The detailed procedure for this 

analysis is outlined in Figure 13b. 
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(a) 

 

 (b) 

Figure13:Laboratory Analysis for Hexavalent 
Chromium(Cr6+)Determination 

 

(d) Chemical dosing for treatment, neutralization and stabilization: 

Upon the release of the laboratory report, the head of the laboratory 

informs the operations manager about the chromium concentration. 

Additionally, the laboratory provides detailed chemical dosing (Figure 

14) information in accordance with BOWML/SOP/13-A. Stockpile 

wise chemical consumption detail was provided in Annexure 3A and 

3B. 
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(a) 

 

 

(b) 
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(c) 

 
 

(d) 

Figure14:Chemical dosing (a) Sulphuric Acid dosing (b) Reducing 
agent dosing (c) Lime dosing (d) Cement dosing 
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(e) Stock pile preparation and joint Sampling: 

After treating the waste, a sample was taken by the laboratory 

attendant, and the same testing procedure was repeated to find 

concentration of Cr6+ to ensure that the hexavalent chromium 

concentration was within the permissible limit. Once it was confirmed 

that the treated waste met the required standards, the stock pile was 

stored for joint sampling with UPPCB. Following the sampling, a 

post-stabilization analysis was conducted. 

 

 

 
 
 

 
 
 
 
 
 
 

 

 
 
 
 
 

 
 
 
 
 

 

 
Figure15:Stock pile sampling for PS Aanalysis 
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(f) Stock pile Final Disposal: 

The results of this analysis were uploaded onto the portal by UPPCB to 

indicate whether the sample passed or failed. If the sample passed, the 

related stock pile was disposed of in the designated area of BOWML 

SLF#3 (Figure 16). However, if the sample failed, the entire process 

would be repeated starting from chemical dosing. 

BOWML has demonstrated its competency by successfully completing the 

project within the stipulated timeframe. 

 

Figure16: Dedicated for treated chromium waste disposal 
 

 
 

1890



 

 

 

Conclusion: 

In summary, Bharat Oil & Waste Management Ltd. (BOWML), located at 

Gata no. 672, village- Kumbhi, Akbarpur, Kanpur Dehat, successfully 

executed the whole project within the given timeframe with full 

compliances of CPCB/UPPCB MoU and Guidelines. BOWML successfully 

treated a total of 5527.971 metric tonnes of waste across both phases of 

the project. This resulted in the creation of 50 stockpiles in total, and 

none of them fail in PSA showcasing BOWML's expertise and commitment 

to efficient waste management practices. 

Chromium waste lifting and their respective treated stockpile 

 Date Quantity 
Lifted (MT) 

Stock 
Piles/ 
Lot 

Status 

Phase 1 15-Dec-22 to 21-Apr-2023 5002.146 45 Disposed 

Phase 2 07-Nov-23 to 10-Nov-23 525.825 5 Disposed 

 Total  5527.971 50 Disposed 

 

Chemical consumption detail along with their respective stockpile 

 Quantity 
Lifted 
(MT) 

Stock 
pile 

Cement 
(MT) 

Lime 
(MT) 

Reducing 
Chemicals 
(MT) 

Acid 
(MT) 

Phase-1 5002.146 45 803.35 1173.5 1289.55 1570.6 

Phase-2 525.825 5 74.2 147 157 196 

Total 5527.971 50 877.55 1320.5 1446.55 1766.6 
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Chemical consumption detail submitted to RO-UPPCB Raniya Kanpur Dehat 
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12. That it is submitted that the work of groundwater remediation could 

only be started after removal of lying chromium waste and 

stabilization of contaminated soil, so that their effect is ruled out 

from groundwater. The action plan for remediation of ground water 

in Khanchandpur Rania, Kanpur Dehat will comprise of following 

steps : 

a) Removal of Chromium Waste - Completed. 

b) Soil Remediation - Selection of institute/agency for soil 

remediation at site itself. 

c) Ground Water Profiling - Selection of institute/agency for this 

work and selection of technology. 

d) Pilot Plant Study - Selection of institute/agency for installation 

of Pilot Plant. 

e) Evaluation of result of pilot plant study. 

f) Ground Water remediation - Selection of institute/ agency to 

execute ground water remediation project as per the findings 

of ground water profiling and pilot plant study. 

The time bound action plan is enclosed herewith and marked as 

Annexure No-6. 

13. That UPPCB had sent letter dated 30.06.2023 and 21.11.2023 to 

reputed institutes for providing guidance for effective technique for 

groundwater remediation and installation of a pilot plant. The 

copies of letters dated 30.06.2023 and 21.11.2023 are enclosed 

herewith and marked as Annexure No.-7. 

14. That it is submitted that in response of that, only proposal from 

CSIR-Indian Institute of Toxicology Research is received for 

Development and installation of a pilot plant for the removal of 

chromium VI metal from groundwater of contaminated site at 
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Khanchandpur, Rania, Kanpur Dehat. The proposed timeline for 

this study will be two years and the charges for proposed study are 

approx. Rs 211.00 Lakhs + Applicable GST (18% as on date), for 

which fund will be required. Payment for this Project is proposed to 

be done from the Environmental Compensation account of UPPCB. 

After recovery of Environmental Compensation by District 

Administration, the amount will be deposited in the above account. 

The copy of proposal received from CSIR-IITR Lucknow is enclosed 

herewith and marked as Annexure No.-8.  

15. That it is submitted that UPPCB has also sent letter dated 

18.01.2024 to reputed technical institutes for providing proposal for 

effective technique for remediation of Soil and groundwater of the 

contaminated site at Khanchandpur, Rania, Kanpur Dehat along 

with methodology of implementation, timeline and costing details. 

The response is awaited from the institutes. After the receipt of 

proposal and finalisation of DPR, the project could be implemented. 

The copies of letters dated 18.01.2024 is enclosed herewith and 

marked as Annexure No.-9. 

16. That it is submitted that the contaminated site is partially in the 

ownership of Government and partially with the private land 

owners. The stabilization of soil and thereafter afforestation by 

Miyawaki technique is proposed to be done through CSR activity. 

M/s Kansai Nerolac Paints Ltd., Jainpur, Kanpur Dehat and Aarti 

Distillery Pvt. Ltd. Kanpur Dehat have been selected for voluntarily 

doing the CSR activity after handing over the land to them for only 

above activity. Regional Officer, U.P. Pollution Control Board, 

Kanpur Dehat has sent letters dated 12.09.2023 and 13.10.2023 to 

Sub Divisional Magistrate, Tehsil Akbarpur, Kanpur Dehat for 

facilitating in providing this land for the same. Executive Officer, 

Nagar Panchayat, Rania, District Kanpur Dehat vide its letter dated 
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20.12.2023 has informed that Nagar Panchayat Committee in it 

meeting dated 02.12.2023 has given no objection in proposed 

Miyawaki afforestation. After execution of above project the soil will 

be stabilized and Miyawaki afforestation will provide clean air in the 

surrounding atmosphere. The copies of letters dated 12.09.2023, 

13.10.2023 and 20.12.2023 are enclosed herewith and marked as 

Annexure No.-10. 

17. That it is submitted that the health camps are being organized on 

regular basis by the Medical and Health Department, Govt. of U.P. 

As per the report regarding Health Camps organized in 

Khanchandpur Rania, Kanpur Dehat from November 2022 to 

January 2024, there are no signs of the adverse health effects of 

chromium were found on the patients examined during health 

camps organized in village Khanchandpur. The reports of health 

camps are attached herewith and marked as Annexure No.-11. 

18. That it is submitted that U.P. Jal Nigam is regularly supplying 

drinking water through tubewell/overhead tanks in the affected 

areas of Khanchandpur Rania, Kanpur Dehat since 15.07.2020.  

19. That it is submitted that Ground water & Soil sampling of 

concerned area has been done by Regional Office, U.P. Pollution 

Control Board. As per the finding of the result, the details are as 

follows:    

Sl 
No. 

Sample Point Sample Location Chromium 
(VI) 

Concentratio
n (in mg/l) 

Standard 

1 Ground Water at 
Handpump No-1  
(Down stream) 

Village-Khandchandpur ND <= 0.05 mg/l 

2 Ground Water at 
Handpump No-2 
(Down stream) 

Village-Khandchandpur 11.59 <= 0.05 mg/l 

3 Ground Water at 
Handpump No-3 

Village-Khandchandpur ND <= 0.05 mg/l 
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20. That it is submitted that the cluster of tanneries is at Jajmau 

Kanpur, which is far away from Khanchanpur Rania, Kanpur 

Dehat. The tanneries at Jajmau Kanpur are involved in different 

processes like processing of raw hides to finished leather, 

processing of raw hides to wet blue hides and processing of wet blue 

to finished leather. The tanneries have their own Physio chemical 

based Primary Effluent Treatment Plant as per the characteristic of 

effluent generated. Primary treated effluent is further treated 

through 36 MLD (9 MLD industrial effluent + 27 MLD domestic 

sewage) CETP Jajmau, Kanpur operated and maintained by U.P. Jal 

Nigam, Kanpur Nagar. 

That it is submitted that in order to improve the treatment 

capacity of CETP Jajmau, Kanpur, Central Government has taken 

effective initiation and for Jajmau Tannery cluster, National Mission 

for Clean Ganga, New Delhi has approved and sanctioned 20 MLD 

CETP worth Rs. 554 Crore, as per Hon’ble NGT direction. The 

Special Purpose Vehicle "Jajmau Tannery Effluent Treatment 

Association (JTETA)" of member tannery units and district 

administration headed by District Magistrate, Kanpur Nagar has 

been formed. 

That the Jajmau Tannery Effluent Treatment Association 

(JTETA) has allotted the work of construction of CETP to M/s VA 

(Down stream) 

4 Ground Water at 
Handpump No-4 
(Down stream) 

Village-Khandchandpur 3.66 <= 0.05 mg/l 

5 Ground Water at 
Handpump No-5 (Up 

stream) 

Village- Shivnathpurwa ND <= 0.05 mg/l 

6 Soil sample near 
Tyre wash area of  
contaminated site at 
khanchandpur 

Soil sample of near 
contaminated site at 
khanchandpur 

106.9 0.5 mg/l 
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Tech Wabag Ltd. after finalizing the tender with approval from 

NMCG. NMCG has also appointed project engineer consultant to 

supervise the ongoing work. Currently the project is in trial and 

testing stage. The new CETP is being constructed in the same 

premises of existing CETP and the treated effluent is proposed to be 

used for irrigation after dilution with treated STP effluent. NMCG 

has also reviewed the progress of installation of 20 MLD CETP time 

to time with concerning stakeholders. As per the information 

provided by JTETA, the physical progress of the project upto April 

2024 is as below: 

 

Sr No. DESCRIPTION UOM TOTAL 

Achieved 

Qty up to 

April 24 

Balance  

Quantity 

Percentag

e  

completio

n 

Over all  

completio

n  

% 

Project 

completion 

date as per 

EO T 

CETP         

1 Excavation (Ex) CuM 246099 246099 0 100% 

100% 
30-April-

24 
2 Plain Cement Concrete 

(PCC) 

CuM 5959 5959 0 100% 

3 Reinforced Cement 

Concrete (RCC) 

CuM 30034 30034 0 100% 

CCR

U 

        

1 Excavation (Ex) CuM 14554 14554 0 100% 

100% 
30-April-

24 
2 Plain Cement Concrete 

(FCC) 

CuM 269 269 0 100% 

3 Reinforced Cement 

Concrete (RCC) 

CuM 2680 2680 0 100% 

ZLD         

1 Excavation (Ex) CuM 3569 3499 70 98% 

86% 
30-April-

24 
2 Plain Cement Concrete 

(PCC) 

CuM 255 209 46 82% 

3 Reinforced Cement 

Concrete (RCC) 

CuM 1782 1782 0 100% 

C&C         

1 Gravity pipe line M 17528 16483 1045 94% 

96% 
30-April-

24 
2 Pumping line M 6778 6767 11 99% 

3 Grand Total M 24306 23250 1056 96% 

 

CETP, CCRU, and C&C 
1 Excavation CuM 274334 273010 1324 99.5% 

96% 30-April-24 2 Plain Cement Concrete 

(PCC) 

CuM 7483 6658 825 89% 

3 Reinforced Cement 

Concrete (RCC) 

CuM 36506 35979 527 98.5% 
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OVERALL PROGRESS SUMMARY 

Description of Works Weightage Planned  

Progress 

Actual  

Progress Till  

April’24 

Cumulative Actual  

Progress Till  

April’24 

Engineering 5% 5% 5.00% 100.00% 

Procurement 40% 40% 39.99% 99.98% 

Construction 40% 40% 35.02% 93.40% 

Testing: Commissioning & 

Completion 

15% 15% 5.87% 50.49% 

Total Physical Progress 100% 100% 85.88% 89.93% 

Total Financial Progress 100% 100% 81.47% 86% 

 

As per the current status, Uttar Pradesh Pollution Control 

Board has provided the Consent to Operate (CTO) to 20 MLD 

CETP. The First Module of 10 MLD CETP and 900 KLD CCRU is in 

operation stage. The permission of diverting effluent and 

connection to irrigation channel from UP Jal Nigam is awaited, 

which is expected to be done in June 2024. 

That the new 20 MLD CETP & allied structures like closed 

conveyance system to carry primarily treated effluent from member 

tannery units to CETP & CCRP and upgradation of existing PETP 

by tanneries, complete elimination of accidental discharge in river 

Ganga would be ensured.  

That U.P. Pollution Control Board has directed JTETA to 

submit monitorable ferti-irrigation plan vide letter dated 18.11.2023. 

Secretary, JTETA vide its letter dated 24.11.2023 has informed that 

the existing CETP and STP are together discharging the treated 

water of 214 MLD (Existing flow capacity 130 MLD+43 MLD+5 

MLD+36 MLD) in the irrigation channel. As per the site survey, the 

existing irrigation channel has the capacity to withstand more than 

240 MLD. Hence, the proposed CETP capacity of 20 MLD ensures 

that the treated water discharge will not exceed the capacity of the 
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existing irrigation channel. This will help to maintain a sustainable 

and efficient irrigation system without causing any potential issues 

or overloading. Also, as per the contract issued by the NMCG, it has 

been clearly declared that the treated water has to be discharged 

into the existing irrigation channel. 

Further JTETA has informed that they are in the process of 

selecting reputed institute for preparation of Irrigation management 

plan and assessing the present system of ferti-irrigation. JTETA has 

requested CSJMU (Kanpur University) to prepare Irrigation 

Management Plan for 20 MLD CETP. However, finalization of 

Irrigation Management Plan is getting delayed which will require 

various financial decisions, coordination and approval from 

government departments due to ongoing modal code of conduct for 

general election 2024. 

21. That it is submitted that in compliance of Hon'ble NGT order dated 

21.08.2023 in O.A. No. 528/2023, the Joint Committee has been 

constituted and the committee has visited the site, had taken 

ground water samples from different locations of Village Gudhrauli, 

Fatehpur. Regional Officer, UPPCB Prayagraj has send report vide 

letter dated 18.01.2024 informing that during Visit by Joint 

Committee at Village-Gudhrauli Fatehpur on 04.01.2024, 

Chromium waste was found dumped at low lying area and road side. 

The ground water from handpump was also found contaminated and 

it has been reported that the waste was from BCS manufacturing 

units and may be thrown by 04 BCS manufacturing units M/s 

Madhuchandra Techno Chem Fatehpur, M/s Associates Chemical 

Works Fatehpur, M/s Ashiyana Chemicals Fathepur and M/s Asma 

Chemicals Fatehpur operating in the vicinity of the affected area. 
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The copy of Regional Office report is attached herewith and marked 

as Annexure-12. 

On recommendation of Regional Officer, Prayagraj, show cause 

notices have been issued on 30.01.2024 to these 04 units for 

imposition of Environmental Compensation for dumping of waste in 

Village Gudhrauli, Fatehpur. Environmental Compensation will be 

imposed after assessment of quantity of chromium waste lying at 

Gudhrauli, Fatehpur by selected technical institute as per the CPCB 

formula which is illustrated as below : 

Environmental Compensation (EC) = Q x ERF x R 

Where Q is quantity (in tonne) of hazardous 

ERF = Environmental Risk Factor in above case it is 1.5 

R=  Environmental  Compensation  factor,  which  may  be  

taken  as   Rs. 30,000. 

 The copy of show cause notices are attached herewith and 

marked as Annexure-13. 

 

22. That it is submitted that Director General, Health and Family 

Welfare Department, Govt of UP has send a letter to Chief Medical 

Officer, Fatehpur for organizing health camp in affected areas of 

Village Gudhrauli, Fatehpur vide letter dated 23.04.2024. The copy 

of letter dated 23.04.2024 is attached herewith and marked as 

Annexure No.-14. 

23. That in compliance of Hon'ble NGT order for supplying piped water 

in the affected area of Village-Godhrauli, District-Fatehpur, U.P. 

Pollution Control Board has issued direction to UP Jal Nigam, vide 

letter dated 16.01.2024 under section 33A of Water (Prevention and 

Control of Pollution) Act 1974 for submission of time bound action 

plan for supplying piped water in the affected area of Village-

Godhrauli, District-Fatehpur. U.P. Jal Nigam has reported vide letter 
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dated 08.05.2024 that piped water supply is being done in village 

Gudhrauli and is maintained by Gram Panchayat. The copy of letter 

dated 08.05.2024 is attached herewith and marked as Annexure 

No.-15. 

24. That it is submitted that UP. Pollution Control Board has sent letter 

to Department of Environment, Forest and Climate Change Govt. of 

U.P. vide letter dated 30.04.2024 for formation of State level 

Committee, Sub-Committee and regarding opening of dedicated 

escrow account operated by District Magistrate, Fatehpur in the line 

of action as was done for effective scientific disposal of chromium 

waste dumped at Khanchanpur Rania, Kanpur Dehat through 

Common TSDFs. Copy of letter dated 30.04.2024 is attached 

herewith and marked as Annexure No. 16. 

25. That it is submitted that UP Pollution Control Board has sent letter 

dated 03.05.2024 to reputed institutes for assessment of quantity 

and quality of chromium waste lying at Village Gudhrauli, District-

Fatehpur. As soon as the proposal along with time-bound program 

is received from any of them, UPPCB will award the work to them to 

provide report on quantity and quality of chromium waste lying at 

above village. After the receipt of report, time bound action plan for 

scientific disposal of chromium waste, soil remediation and ground 

water remediation will  be as following: 

As per the findings of the report, cost estimate will be prepared 

and necessary funds should be mobilized by State Government 

through Environmental Compensation Fund of State 

Government/Infrastructure and Industrial Development 

Department, Govt. of U.P./Recovery of Environmental Compensation 

from defaulter industries. Dedicated escrow account operated by 

District Magistrate, Fatehpur should be opened to transfer the 

necessary fund for further utilization in scientific disposal of 
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Chromium Waste, On-site stabilization of Contaminated Soil and 

remediation of ground water. 

 

i) Remediation of Chromium Waste and Contaminated soil in 

area: 

As per the findings of Technical Institute and assessment of 

chromium waste lying at site and status of contamination of soil 

further action will be taken.  

In the First phase the entire waste has to be excavated and 

transferred to TSDF for treatment and disposal in SLF and in the 

second phase the remediation of the soil and groundwater shall be 

taken. The remediation of the waste and soil will contain the 

following processes: 

 Process for remediation of contaminated waste 

Excavation, transportation, off-site disposal at Secured 

Landfill available at nearby TSDF after stabilization (with 

SMBS-H2SO4 -Lime/Cement or any other agent). The 

stabilized material prior to filling in SLF shall comply with 

standards specified for hexavalent chromium as per CPCB 

guidelines. 

 Process for remediation of contaminated soil 

 Excavation and on-site stabilization. 

ii) Remediation of Contaminated Ground Water:  

The contaminated Ground water needs to be remediated so that 

the contamination is eliminated. Remediation of contaminated 

groundwater by installing Pump & Treat (Ex-site) Treatment 

system comprising of installation of hydraulic containment system 

by the use of combination of (i) groundwater containment wells, to 

prevent further mitigation of contaminated ground water , and (ii) 
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Ground water source recovery well to expedite removal of 

contamination from 'Hot Spot'. 

iii) Supply of safe drinking water and clean water for domestic 

purposes: 

U.P. Jal Nigam has reported vide letter dated 08.05.2024 that 

piped water supply is being done in village Gudhrauli and is 

maintained by Gram Panchayat. 

a) Cost Estimates of On-Site Stabilization of Soil (As per the 

report of Technical institute) 

As per the report of Technical Institute, the entire 

contaminated soil has to be excavated, stabilized/solidified at 

site. The estimated cost will be finalized by State Level 

Committee after the report of technical institute. 

 

b) Cost estimate for health restoration:  

Survey and study is to be done, to estimate the public health 

affected by the dumped chromium waste, land and ground 

water at affected area. An action plan is to be prepared 

accordingly by Medical and Health Department, U.P. The study 

should contain complete treatment of patients, and final referral 

to higher medical facilities, if needed.  The medical facility shall 

be provided till the patients are cured. The cost of health 

restoration to be submitted by the health & medical department.  

 

1. Financial Arrangement: 

 

a) U.P. pollution control board has issued Show Cause Notices for 

imposition of Environmental Compensation to probable 04 BCS 

units existing in the area for dumping the waste in the affected 

area. Environmental Compensation will be imposed on the 
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erring units after giving due opportunity as per law. The amount 

recovered from EC shall be transferred to ESCROW account to 

be opened and operated by DM Fatehpur. The amount for 

remediation of the affected area shall be spent from this account 

only. 

b) A letter has been sent to State Government for providing 

necessary fund either through environmental compensation 

fund or through the department of Infrastructure and Industrial 

Development till environmental compensation is recovered from 

erring industries. 

c) The department of Rural Development will arrange 

budget/finance for piped water supply scheme, which has to be 

prepared by UP Jal Nigam. The project will be executed by UP 

Jal Nigam. 

d) The department of medical & health will provide the budget for 

health restoration plan.   

 

2. Monitoring & Evaluation 

 

a) Monitoring Indicator: The ground water quality and safe 

disposal of hazardous waste 

b) Health: Number of patients treated, cured and referred to 

higher health care facility.   

c) Mechanism for monitoring: A district level Sub-committee 

headed by District Magistrate, Fatehpur to monitor all the 

restoration/remediation work periodically and to report to the 

State level committee comprising officers of CPCB, NMCG, 

District Administration and UPPCB should be constituted.  
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3. Project Duration: 

The project duration for disposal of contaminated waste is 

proposed to be 6 month, stabilization of contaminated soil is 

proposed to be 3 month and remediation of ground water is 

proposed for 5 years, but it may be extended for further 10 years 

on the basis of improvement in the quality of ground water as well 

as the restoration of environment in affected area. Time of 

implementation of action plan will start only after mobilization of 

funds.  

1. Action Points with Timeline 
S.N
o. 

Action 
Points 

Milestones Timeline* Concerned 
Departmen

t 

(A) General 

(a) Acquisition of 
land of 

waste dumpsite 

 40 days District 
Administratio

n 

I  Identification of 
government and 

private 
land. 

10 days  

II  Acquisition of Land 
for remediation 

30 days  

(b) Assessment of 
Chromium 

Waste, 
Contaminated 

Soil and status of 
Ground Water 
contamination   

  6 Months Technical 
Institute  

(c) Formation of 
State Level 

Committee and 
District Level Sub 

Committee    

  30 Days DoEF&CC, 
GoUP 

(B) Remediation of Contaminated Waste 

(a) Selection of 
TSDF operators 
for Excavation, 
transportation, 

  2 Month 
after receipt 

of report 
from 

State Level 
Committee 
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stabilization 
/solidification 
and disposal at 
SLF available 
with TSDF. 

Technical 
institute 

I   MoU with TSDF 
Operators 

 10 Days  District 
Administration 

II   Work Order to TSDF 
operators  

15 Days  District 
Administration 

(b) Excavation Of 
Waste and 

transfer to 
TSDF for 

disposal in SLF 
after 

stabilization/ 

solidification. 

 6 Month Supervision 
by Sub 

Committee 

and work by 
selected 
agency 

 

(C) Remediation of Contaminated Soil 

(a) Excavation Of 
Contaminated 

Soil 

 150 Days Supervision 
by Sub 

Committee 

and work by 
selected 
agency 

I   Mobilization 5 Days   

II   Access of site 2 Days   

III   Preparation of the 
land for staging area   

10 Days   

IV   Staging 90 days  

V   Onsite remediation of 
Soil 

 

VI  Validation sampling As required   

VII  Documentation of 
contaminated soil 

Regular 
Activity 

 

VIII  Installation of PTZ 
cameras at strategic 
location around the 

affected area  

As required  

(D) Ground Water Remediation 

(a) Groundwater 

Collection 

   Supervision 
by Sub 

Committee 
and work by 

selected 
agency 

I   Mobilization 5 Days   
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II   Installation of 
abstraction  

Wells  

45 Days   
  

III  Installation of 
conveyance Piping 

15 Days   
  

(b) Installation Of 
Water 

Treatment 

System 

   Supervision 
by Sub 

Committee 
and work by 

selected 
agency 

I   Construction of 

Groundwater 
Treatment System 

(GTS) comprising of 
collection tank, 
Reaction tank, 

Clarifier, Clarified 
water tank, Pressure 

Sand Filter (PSF), 
Granulated Activated 
Carbon (GAC) filter, 

treated water 
collection tank 

90 Days   

  

II   Hydraulic Testing 
and Commissioning 

of  
treatment unit 

05 Days   
  

III   Operation of 
treatment unit 

As required 
till complete 
remediation 

of 
groundwater 

  
  

IV   Establishment of 
onsite laboratory 

with requisite 

equipment for 
analysis of ground 
water and treated 

water   

45 Days   
  

V   Collection of 
groundwater 

treatment units 
outlet  samples 

Minimum 5 
Samples in a 

day  

  
  

VI   Testing of ground 
water samples  

40 Samples 
in a month   

  
  

VII  Installation of online 
monitoring system at 

outlet of water 
treatment system  

10 Days 
before 

operation of 
water 

treatment 
system  
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VIII  Installation of PTZ 
cameras at strategic 
location around the 
affected area and 
water treatment 

system  

10 Days 
before 

operation of 
water 

treatment 
system 

 

IX  Treated Water reuse 
in Irrigation, Dust 

Suppression, 
Construction activity 

etc. 

Regular 
Activity 

 

(E) Clean Water Supply in Affected Area  
  Clean Water 

Supply 

   

I  Uprooting of hand 
pumps discharging 
contaminated water  

Immediate  

II  Installation of piped 
water supply (PWS) 

scheme 

As per Action 
Plan  of UP 
Jal Nigam 

 UP Jal Nigam 

a)  Preparation of DPR  

b)  Sanction of DPR  

c)  Finalization of 
Tender and issue of 

Work order 

 

d)  Execution and 
completion of work 

 

III   
 

Supply of clean water 
through tankers till 
piped water supply 
scheme becomes 

operational. 

 District 
Administration 

/ Nagar 
Panchayat  

(F) Health Issues in Affected Area 

  Restoration of 
public health  

   

I   A study on health 
issues of the affected 
area has to be done 

and actions suggested 
will be incorporated in 

the action plan 
eventually.   

1 Months  Medical & 
Health 

Department  

II   Organize  the medical 
camps for treatment 

in affected area 

Every 3 
Months 

 Medical & 
Health 

Department 

III  Ensure treatment of 
serious patients in 

higher referral 
hospital  

Regular 
activity till 
patient is 

cured 

Medical & 
Health 

Department 
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1. Introduction 
Hon’ble National Green Tribunal vide order dated 23.09.2022 in O.A.985/2019 with 

O.A. No. 986/2019) directed UPPCB and CPCB to immediately find out suitability of setting 

up of pilot plant model to treat chromium by way of setting up of 

RO/Ultra/Nano – Filtration process and application of Biotechnology to remove chromium 

as being done at other places for removal of arsenic/fluoride.. The relevant portion of the 

Hon’ble NGT order is as follows:  

i. Contaminated sites need to be remediated in terms of 

removing of the waste and transporting to TSDF, followed 

by due stabilization/immobilization 

ii. Contaminated chrome bearing groundwater needs to be 

remediated by appropriate methodology and plan 

executed in a time bound manner. UPPCB and CPCB may 

immediately find out suitability of setting up of pilot plant 

model to treat chromium by way of setting up of 

RO/Ultra/Nano – Filtration process and application of 

Biotechnology to remove chromium as being done at 

other places for removal of arsenic/fluoride. This may be 

done in next three months and the cost of such 

demonstration/model project may be borne through EC 

funds of the UPPCB. 

2. Site Description 

The subject site is located north of National Highway-2 (NH-2) near Khan Chandpur 

village which is about 3 km west of the town of Rania, Kanpur Dehat, UP. The 

approach road to the subject site is a Pradhan Mantri Gram Sadak Yojna (PMGSY) 

Road leading north to villages Gharampur, Bilwahar, Shivnath Purva and Matiamau. 

Sporadic waste dumps were also observed in two villages around the subject site, 

namely Shivnath-Purva and Gharampur. Shivnath Purva is located about 300 meters 

west of the PMGSY road. Gharampur is located about 2,300 meters from the 

intersection of the PMGSY road with NH-2. The quality of ground water was also 

impacted due to leaching of hexavalent chromium from the waste dump sites, the 

contaminated plume has spread up to Khan Chandpur village towards south 

directions from the subject site up to distance of 1.5 km (Location map enclosed as 

Annexure-1). 
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3. Issues and Strategy 

i) Remediation of Chromium Waste and Contaminated soil in area: 

In Khanchandpur village and nearby, Rania, Kanpur Dehat, the soil and ground 

water has been contaminated due to illegal dumping of chromium containing waste 

by the BCS manufacturing industries.  

Hazardous waste illegally dumped at village Khanchandpur, Rania, Kanpur Dehat, 

Uttar Pradesh is being disposed through Common Treatment, Storage & Disposal 

facility (hereinafter referred to as “TSDF”) situated at approximately 18 Km away at 

Kumbhi, Kanpur Dehat.  

After removal of Chromium waste to TSDF, the contaminated soil will be analyzed 

and thereafter on the basis of results, contaminated soil will be stabilized through 

Bio-culture or Chemical treatment in-situ.   

 

ii) Remediation of Contaminated Ground Water: The contaminated Ground water 

needs to be remediated so that the contamination is eliminated. Remediation of 

Ground water will be based on Hydraulic containment with Pump and Treat 

system for which two types of well namely Source recovery wells and Hydraulic 

containment wells will be installed.  Through source recovery wells, water will be 

pumped out, treated through ETP and treated water reused for irrigation 

purposes. In hydraulic containment wells, suitable bio-culture will be pumped 

inside the well and treatment will be done through bio-culture.  

4.   Cost Estimates 

Cost for Complete remediation work :  
 

i) Cost Estimates for Stabilization and Solidification at HWMF-Waste  

The disposal of hazardous waste will include Lifting, Transportation, Testing, 

Stabilization, &Disposal through Secured landfill (SLF). The Cr (VI) is needed to 

be reduced to Cr (III) by adding sulphuric acid and then FeSO4/ Sodium Meta bi-

Sulphite or any other reducing chemical followed by mixing of lime 

powder/cement or any other stabilizing material. Treated Hazardous waste has 

to pass leachability test (TCLP) as per the Hazardous and Other Wastes 

(Management and Transboundary Movement) Rules, 2016  before finally 

disposing in SLF.   
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5.0 Current Status 
 
 

 The Chromium Waste was lifted by M/s UP Waste Management Project 

and M/s Bharat Oil and Waste Management Limited from Chromium Waste Dump 

Site, as per SOP and after proper treatment and stabilization, the waste was 

disposed in seepage proof cells at the respective TSDFs. The status (as on 

29.04.2024) of Chromium Waste lifted from the dump site and the quantity of 

waste disposed in the cells are summarized as below: 
 

 

Sl. 

No. 

Name of TSDF Quantity of the 

waste lifted from 

waste dump site 

(MT) 

Quantity of the 

treated waste 

disposed in the cells 

(MT) 

1- 

M/s UP Waste Management 

Project (A Division of Re-

Sustainability) 

89525 89525 

2- 
M/s Bharat Oil and Waste 

Management Limited 
5528.07 5528.07 

Total Quantity 95053.07 95053.07 

 

  

Fig. 14: Satellite imagery of the Chromium 

Waste Dumping Site, November, 2022 

 (Before lifting the waste)  

Fig. 15: Satellite Imagery of Chromium 

Waste Dumping  Site, June, 2023 

(After lifting the waste) 
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Fig. 16: Photograph of Chromium Waste 

Dumping Site (Before lifting the waste) 

 

Fig.17: Photograph of Chromium Waste 

Dumping Site (After lifting the waste) 

 
 

 

ii) Estimated Capital Expenses (CAPEX) – Groundwater treatment (As 

per the DPR approved by CPCB) 

In total, the cost of installation of the treatment system is estimated to be INR 10 

Crores. The components of this cost are presented in Table-1 below. The CAPEX 

cost presented below is an estimate and does not consider inflation or other 

changes in the conditions. 

Table-1 

Cost Estimates Price (INR)/Unit Estimated Cost (INR) 
Installation of abstraction wells 
(14) 

Lump sum 65,03,700 

Groundwater Treatment System Lump sum 6,50,00,000 
Laboratory Lump sum 65,00,000 
Health & Safety Measures Lump sum 50,00,000 
Anticipated Capital Cost Lump sum 8, 30,03,700 
Cost for Project Management 10% of the Capital Cost 83,00,370 
Permitting, Engineering and other 
costs 

5% of the Capital Cost 41,50,185 

Total for P & T  9,54,54,255 
Installation of injection wells  Lump sum 5,22,96,050 
Cost for Project Management 10% of the Capital Cost 52,29,605 
Permitting, Engineering and other 
costs 

5% of the Capital Cost 26,10,303 

Total  9,54,54,255 
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6. Financial Arrangement: 
a) U.P. pollution control board has imposed environmental compensation (EC) of 

Rs. 280.01 Cr upon 08 industries which are responsible for dumping of illegal 

Chromium waste. The industries have filed appeal against them which was 

heard by Hon’ble NGT and the amount of EC was revised to Rs. 206.76 crore by 

Hon’ble NGT, which has to be recovered from industries by District 

Administration and shall be finally transferred to ESCROW account operated by 

DM. Kanpur Dehat.  

 In Compliance of Hon’ble NGT order dated 15.11.2019 in O.A. 985/2019 & 

O.A. 986/2019, till the recovery of above Environmental Compensation 

amount, the State Government has to deposit requisite amount into ESCROW 

account. The amount for remediation of the affected area shall be spent from 

this account only. 

b) The department of Infrastructure and Industrial Development has been 

directed by the Chief Secretary to make the budgetary arrangement for above. 

 

7. Monitoring & Evaluation 
a) Monitoring Indicator: The ground water quality and safe disposal of 

hazardous waste 

b) Mechanism for monitoring:  

• The Chief Secretary, Govt. of UP has also directed to constitute a sub-

committee comprising of Additional District Magistrate (Admin.) Kanpur 

Dehat, Executive Officer, Public Work Department, Kanpur Dehat and 

Regional Officer, U.P. Pollution Control Board, Kanpur Dehat for monitoring 

at site/sites during execution of project work for lifting and safe disposal of 

dumped Chromium Waste through existing TSDFs in Kanpur Dehat and 

submit its physical and financial progress report to Committee from time to 

time. Accordingly a Sub-committee has been constituted vide letter no. 

193/81-7-2022-44(writ)/2016 T.C-2 dated 26-05-2022. 

• The Sub committee will monitor all the restoration/remediation work 

periodically and will report to the Committee. 

 

8. Project Duration:  
The project duration for remediation of soil is proposed to be 6 months from the 

start of work at site and for remediation of ground water, it is proposed for 5 

years, but it may be extended for further 10 years on the basis of improvement in 

the quality of ground water as well as the restoration of environment in affected 

area.  
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Action Points with Timeline 
S.No. Action Points Milestones Timeline* Concerned 

Department 
(A) Ground Water Remediation 

(a) Groundwater 
Collection 

   Agency  
appointed by 
State Govt.  

I   Mobilization 5 Days   
  

II   Installation of abstraction  
Wells  

45 Days   
  

III  Installation of conveyance  
Piping 

15 Days   
  

(b) Installation Of 
Water Treatment 
System 

   Agency  
appointed by 
State Govt. 

I   Construction of Groundwater 
Treatment System (GTS) 
comprising of collection tank, 
Reaction tank, Clarifier, 
Clarified water tank, Pressure 
Sand Filter (PSF), Granulated 
Activated Carbon (GAC) filter, 
treated water collection tank 

90 Days   
  

II   Hydraulic Testing and 
Commissioning of  
treatment unit 

05 Days   
  

III   Operation of treatment unit As required till 
complete 
remediation of 
groundwater 

  
  

IV   Establishment of onsite 
laboratory with requisite 
equipment for analysis of 
ground water and treated water   

45 Days   
  

V   Collection of groundwater 
treatment units outlet  samples 

Minimum 5 
Samples in a day  

  
  

VI   Testing of ground water 
samples  

40 Samples in a 
month   
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VII  Installation of online 
monitoring system at outlet of 
water treatment system  

10 Days before 
operation of water 
treatment system  

 

VIII  Installation of PTZ cameras at 
strategic location around the 
affected area and water 
treatment system  

10 Days before 
operation of water 
treatment system 

 

IX  Treated Water reuse in 
Irrigation, Dust Suppression, 
Construction activity etc. 

Regular Activity  
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Pilot Project Proposal 
 
To comply with the order of Honourable NGT, New Delhi, OA No. 985/019 In Re: Water 

pollution by Tanneries at Jajmau, Kanpur, UP with OA no. 986/2019 In Re: Water Pollution 

at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, UP order dated 16.05.2023 

regarding. 

 
Title: Development and installation of a pilot plant for the removal of chromium VI 
metal from groundwater of a contaminated site at Khanchandpur Raniya, Kanpur. 
 
Introduction:  

Discharge from industry contains various organic and inorganic pollutants. Among 

these pollutants are heavy metals which can be toxic and/or carcinogenic and which are 

harmful to humans and other living species. The heavy metals of most concern from various 

industries include lead (Pb), zinc (Zn), copper (Cu), arsenic (As), cadmium (Cd), chromium 

(Cr), nickel (Ni), and mercury (Hg). 

 

In developed countries, legislation is becoming increasingly stringent for heavy metal 

limits in wastewater. In India, the current maximum contaminant level (ppm–mg/mL) for 

heavy metals is 0.05, 0.01, 0.25, 0.20, 0.80, 0.006, 0.00003, 0.050 for chromium, cadmium, 

copper, nickel, zinc, lead, mercury, and arsenic respectively (Gopalakrishnan et al. 2015). 

 

Various treatment technologies employed for the removal of heavy metals include 

chemical precipitation, ion exchange, chemical oxidation, reduction, reverse osmosis, 

ultrafiltration, electrodialysis, and adsorption (Fu & Wang 2011). Among these methods, 

adsorption is the most efficient as the other techniques have inherent limitations such as the 

generation of a large amount of sludge, low efficiency, sensitive operating conditions, and 

costly disposal. The adsorption method is a relatively new process and is emerging as a 

potentially preferred alternative for the removal of heavy metals because it provides 

flexibility in design, high-quality treated effluent, and is reversible and the adsorbent can be 

regenerated (Fu & Wang 2011). 

 

The specific sources of chromium are leather tanning, electroplating, nuclear power 

plants, and textile industries. Chromium (VI) is an oxidizing agent, is carcinogenic in nature, 

and is also harmful to plants and animals (Barnhart 1997). Exposure to chromium (VI) can 

cause cancer in the digestive tract and lungs, epigastric pain, nausea, severe diarrhea, 
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vomiting, and hemorrhage (Mohanty et al. 2005). Although chromium can access many 

oxidation states, chromium (VI) and chromium (III) are the species that are mainly found in 

industrial effluents (Mohan & Pittman (2006). Chromium (VI) is more toxic than chromium 

(III) and is of more concern (Al-Othman et al. 2012). 

 

Rice husk in its natural form and in modified form (activated carbon modified using 

ozone) was used for the removal of chromium (VI) and results were compared by Bishnoi 

et al. (2004); Sugashini & Begum (2015).   Removed chromium ions by activating sugarcane 

bagasse with zinc chloride, and >87% chromium was reported at an optimum pH of 8.58 by 

Cronje et al. (2011).  Scientists have used eggshells for chromium removal and reported 

93% removal at an optimum pH 5 and 1.45 mg/g of maximum adsorption capacity Daraei et 

al. (2015).   Sugarcane bagasse was modified with succinic acid and reported 92% removal 

of chromium at pH of 2 by Garg et al. (2009) . Nanoscale zerovalent iron was attached to 

graphene nanosheets for Cr (VI) removal from aqueous solution which enhance the 

performance of absorbing material by LiX. AiL. JiangJ (2016). Similarly, modified activated 

carbon was developed from Zizania caduciflora with tartaric acid activation to remove Cr(VI) 

by LiuH et al (2014). 

 
The proposed technique for the removal of Chromium6+ : 

Electrochemical Chromium reduction is another technology used to treat hexavalent 

chromium wastewater. It uses an electric current applied to an iron electrode that dissolves 

to release ferrous ions into the solution. Hexavalent Chromium ions are reduced as ferrous 

ions are oxidized to ferric ions. For this process a neutral pH is sufficient if required will be 

optimised. After the reaction is completed, the solution is passed to a clarifier. Ferric 

hydroxide and chromium hydroxide are settled generally without a need for alkali addition. 

The process also removes zinc, copper, and other heavy metals. (Kongsricharoern and 

Polprasert, 1995) 

The adopted / modified technology will be used to remove Chromium VI from proposed 

groundwater of contaminated sites.  

Remain Chromium will be removed by using sweet lime-activated carbon cryogel, 

which exhibits exceptional capabilities in eliminating over 90% of chromium (VI) present in 

water samples.  
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Schematic Diagram of electrochemical process 

The process begins by allowing water to pass through the cryogel, enabling the 

adsorption of chromium ions within the gel structure. This adsorption process typically takes 

around 20-30 minutes to complete. Subsequently, the gels can be separated from the 

treated water through filtration, and the chromium ions can be desorbed from the gels using 

an acidic solution. This separation allows the metal ions to be isolated from the solution for 

later reuse in various industrial applications. This feature enhances the long-term viability, 

reducing operational costs and minimizing waste. Developed cryogel is a cost-effective, 

biodegradable, regenerative properties, and affordable solution to remove chromium VI from 

the groundwater.  

 
 
Objectives: 
 

1. Assessment of Chromium-VI in underground drinking water samples of contaminated 

sites. 

2. Fabrication/installation/construction of an electrochemical-based pilot treatment plant 

at the contaminated site with a capacity of 5 KLD. 

3. Synthesis of efficient natural/green nanoparticle adsorbing material and installation 

of the treatment plant for Chromium-VI removal at the contaminated site of Kanpur 

district. 

4. Report compilation, and handover of the plant to the UPPCB.  
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Timeline:  
 
 
The proposed timeline for this study will be two years. 
 

Activities Timeline in months 

6 12 18 24 

Assessment of Chromium-VI in underground water samples of 
contaminated sites 

    

Fabrication/installation/construction of an electrochemical-
based pilot treatment plant at the contaminated site with a 
capacity of 5 KLD. 

    

Optimization of an electrochemical-based treatment plant for 
Chromium 6+ in contaminated water at the site. 

    

Application of prepared adsorbing material for further treatment 
of Chromium 6+ water at the site. 

    

Data analysis, report compilation, and handover of the plant to 
the UPPCB 

    

 
 
Payment terms and Schedule: 

The charges for undertaking the study would be Rs 211.00 Lakhs + Applicable GST (18% 

as on date) 

Payments instalments:  The charges for undertaking this study shall be payable in 2 

instalments. The first instalment of 70% of the project cost (i.e. Rs.148.00 Lakhs +GST) 

would be released prior to or on the date of project initiation/ agreement signing and the 

remaining 30% would be released at least 90 days prior to start of the optimization process 

of the electrochemically based treatment plant. 

 
If any Intellectual Property is generated from this activity, it will be the sole property 
of CSIR-IITR, Lucknow 
 
Reference: 
1. Gopalakrishnan A., Krishnan R., Thangavel S., Venugopal G., Kim S. J., 2015, Removal 

of heavy metal ions from pharma-effluents using graphene-oxide nanosorbents and study 

of their adsorption kinetics, Journal of Industrial and Engineering Chemistry, 30, 14–19. 

2. Fu, F. Wang, Q. 2011, Removal of heavy metal ions from wastewaters: a review. Journal 

of Environmental Management 92 (3), 407 –418. 

3. Barnhart, J. 1997 Occurrences, uses, and properties of chromium. Regulatory Toxicology 

and Pharmacology 26 (1), S3–S7. 
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4. MohantyK. JhaM. MeikapB. C. BiswasM. N. 2005 Removal of chromium (VI) from dilute 

aqueous solutions by activated carbon developed from Terminalia arjuna nuts activated 

with zinc chloride. Chemical Engineering Science 60 (11), 3049–3059. 

5. MohanD. PittmanC. U. 2006 Activated carbons and low-cost adsorbents for remediation 

of tri- and hexavalent chromium from water. Journal of Hazardous Materials 137 (2), 762–

811. 

6. Al-OthmanZ. A. AliR. NaushadM. 2012 Hexavalent chromium removal from aqueous 

medium by activated carbon prepared from peanut shell: adsorption kinetics, equilibrium 

and thermodynamic studies. Chemical Engineering Journal 184, 238–247. 

7. BishnoiN. R. BajajM. SharmaN. GuptaA. 2004 Adsorption of Cr (VI) on activated rice 

husk carbon and activated alumina. Bioresource Technology 91 (3), 305–307. 

8. Cronje K. J. ChettyK. CarskyM. SahuJ. N. MeikapB. C. 2011 Optimization of chromium 

(VI) sorption potential using developed activated carbon from sugarcane bagasse with 

chemical activation by zinc chloride. Desalination 275 (1), 276–284. 

9. DaraeiH. MittalA. NoorisepehrM. MittalJ. 2015 Separation of chromium from water 

samples using eggshell powder as a low-cost sorbent: kinetic and thermodynamic 

studies. Desalination and Water Treatment 53 (1).  

10. GargU. K. KaurM. P. SudD. GargV. K. 2009 Removal of hexavalent chromium from 

aqueous solution by adsorption on treated sugarcane bagasse using response surface 

methodological approach. Desalination 249 (2), 475–479. 

11. LiX. AiL. JiangJ. 2016 Nanoscale zerovalent iron decorated on graphene nanosheets 

for Cr (VI) removal from aqueous solution: surface corrosion retard induced the 

enhanced performance. Chemical Engineering Journal 288, 789–797. 

12. LiuH. LiangS. GaoJ. NgoH. H. GuoW. GuoZ. WangJ. LiY. 2014 Enhancement of Cr (VI) 

removal by modifying activated carbon developed from Zizania caduciflora with tartaric 

acid during phosphoric acid activation. Chemical Engineering Journal 246, 168–174. 
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HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,KHANCHANDPUR 

SARWANKHERA 
ENING /HEALTH CAMP N.O POSITVIE CASE OF CARCINOMA OR NOTE:DURING SCRE 

MALIGNANCY DETECT ED 

BRONCHITI DERMATIT 
DATE :02/11/2023 

- --
IS SCABIES DERMATITIS DENTAL OA NAIL CERVICAL 

I S CONTACT ATOPIC PAIN BED SPON DYLITIS 

3 2 1 
M/F 1/2 M/F 2/0 - --

-
LOWER LM 

1 BACK PAIN 
3 1 

M/F 2/1 

I 

I PHARYNGIT 
IS 

I 

5 

M/F 4/1 

M/F 1/0 

-- -- -
GERO 

2 

M/F 2/0 

TOTAL PATIENT 

MALE 

FEMALE 

M/F 1/0 
-

CELLULITIS 

--
1 

-
M/F 1/0 

ORAL ULCER 

-
2 

M/F 1/1 

1 

M/F 1/0 

TRAUMA 

-
1 

M/F 1/0 

UTI 

1 

M/F 0/1 

38 

25 

13 

INFECT 
. 

1 1 1 1 

M/F 1/0 M/F 1/0 M/F 0/1 M/F 1/0 

COPD CSOM DNS COMMON 
COLD - - -t-

1 1 1 1 

M/F 1/0 M/F 1/0 M/F 0/1 M/F 0/1 

-
PAIN SINUSITIS ACNE GASTRITIS 
ABDOME ROSACE 
N A 

2 2 2 1 

M/F 1/1 M/F 0/2 M/F 1/1 M/F 1/0 

CAMP DONE ON 02/11/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 38 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE 

-
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HEALTH CAMP REP 

NOTE:DURING SCREENING 

MALIGNANCY DETECTED 

-- - -- - -
--

ORT OF VILLAGE PALANPURWA,KHANCHANDPUR 

SARWANKHERA -

/HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

DATE :17 /11/2023 
BRONCHITI DERMATITIS URT 

--- SUPERFICIAL 
I BOILS FROZEN OA ORAL 

s 

2 

M/F 1/1 

LOWER 
BACK PAIN 

6 

M/F 2/4 

PHARYNGIT 
IS 

6 

M/F 2/4 

CONTACT 

5 

M/F 1/4 

INJURY 

1 

M/F 1/0 

GERO 

1 

M/F 1/0 

TOTAL PATIENT 

MALE 

FEMALE 

---
1 

/F 1/0 M 

CON 
TIS 

JUNCTIVI 

4 

M /F 2/2 

CRA CK HEEL 

-
0 

M/F 

52 

19 

33 

SHOULD 
ER 

1 1 
-
M/F 0/1 M/F 0/1 

CALF PAIN FEVER 

0 3 

M/F M/F 1/2 

--
UTI PAIN 

ABDOME 
N 

0 2 

- --
M/F M/F 0/2 

ULCER BURN 

4 1 1 
--

M/F 2/2 M/F 0/1 M/F 0/1 

CSOM TONSIL! COMMON 

TIS COLD 

0 0 13 

M/F M/F M/F 4/9 

--,___ --
ALLERGIC ACNE GASTRITIS 

RHINITIS ROSACE 
A 

0 2 0 

-
M/F M/F 1/1 M/F 

CAMP DONE ON 17/11/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 52 PT WERE SEEN,. PBS FOR MP OF 4 PERSONS WAS DONE 

-

--
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-HEALTH CAMP REPO RT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

I NOTE:DURING SCREENING 
MALIGNANCY DETECTED 

/HEALTH CAMP l\iO POSITVIE CASE OF CARCINOMA OR 

BRONCHITI DERMATITIS 
s I CONTACT 

7 5 
M/F 6/1 M/F 4/1 
LOWER LM 
BACK PAIN 

3 0 

M/F 1/2 M/F 

PHARYNGIT GERO 
IS 

2 6 

M/F 2/0 M/F 4/2 

CONST 
N 

!PATIO 

1 

F 1/0 M/ 
CONJU 
TIS 

NCTIVI 

2 

M/ F 1/1 

CRACK HEEL 

0 

M /F 

DATE :28/11/2023 -DERMATITIS FROZEN 
ATOPIC SHOULD 

ER 

1 1 
--

M/F 1/0 M/F 0/1 

CALF PAIN FEVER 

- -
0 2 

-
M/F M/F 1/1 

-UTI PAIN 
ABDOME 
N -

0 1 

,- - t- --

M/F M/F 0/1 

I OA NAIL T2DM ;HTN 
BED 
INFECT 

5 0 1 
----

M/F 3/2 M/F M/F 1/0 
CSOM TONSIL! COMMON 

TIS COLD -
1 1 3 

M/F 0/1 M/F 0/1 M/F 1/2 

ALLERGIC ACNE GASTRITIS 
RHINITIS ROSACE 

A ---0 1 0 

M/F M/F 0/1 M/F 

-

--

-

-

-- - - -~ - - - - l 
TOTAL PATIENT 

MALE 

FEMALE 

43 

26 

17 

CAMP DONE ON 28/11/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 43 PT WERE SEEN,. RBS OF 4 PERSONS AND PBS FOR MP OF 2 PERSONS 
WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE CHA-UHANPURWA,KHANCHANDPUR 

SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP- NO POSITVIE CASE OF CARCINOMA OR 

MALIGNANCY DETECTED 
DATE :08/12/2023 

DERMATITIS I CELLULITIS 
-- OA NAIL CERVICAL 

BRONCHITI DERMATITIS DENTAL 

s CONTACT ATOPIC PAIN BED SPONDYLITIS 

INFECT 

1 2 1 0 1 2 0 2 
-

M/F 0/1 M/F 0/2 M/F 0/1 M/F M/F 0/1 M/F 2/0 M/F M/F 1/1 

LOWER I LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSIL! COMMON 

BACK PAIN TIS 
TIS COLD 

3 0 3 0 2 2 0 0 

M/F 2/1 M/F M/F 1/2 M/F M/F 2/0 M/F 1/1 M/F M/F 

PHARYNGIT j GERO 
I I GASTRITIS 

CRACK HEEL UTI PAIN ALLERGIC ACNE 

IS 

4 

M/F 3/1 

ABDOME RHINITIS ROSACE 

N A ,--r-_ -
2 0 2 1 0 0 

M/F 2/0 M/F M/F 1/1 M/F 0/1 M/F M/F 0/3 M/F 
- ~- - - --~ 

TOTAL PATIENT 
31 MALE 15 

-- --
FEMALE 16 

CAMP DONE ON 08/12/2023 AT CHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SAN DEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS AND PBS FOR MP FOR 2 PERSON 

WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA - ---------------------NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

MALIGNANCY DETECTED 

DATE :24/12/2023 
BRONCHITI I DERMATITIS l SCABIES rRMATITISflNISITI OA 

~

NAIL CERVICAL s CONTACT ATOPIC S BED SPONDYLITIS I INFECT 
,---0 2 1 1 1 5 1 0 

M/F M/F 2/0 M/F 0/1 M/F 1/0 M/F 1/0 M/F 4/1 I M/F M/F 
1/0 LOWER LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSIL COMMON BACK PAIN TIS ITIS COLD -3 3 4 0 2 2 0 1 

M/F 2/1 M/F 2/1 M/F 2/2 M/F M/F 1/1 M/F 1/1 M/F M/F 0/1 

PHARYNGIT I GERO CRACK HEEL UTI PAIN ALLERGIC ACNE I GASTRITIS IS 

1 

M/F 0/1 

ABnOME RHINITIS ROSAC 
N EA 

2 1 0 1 0 1 1 

M/F 2/0 M/F 0/1 M/F M/F 0/1 M/F M/F M/F 0/1 
1/0 ---

TOTAL PATIENT 

MALE 21 

FEMALE 12 

CAMP DONE ON 24/12/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 33 PT WERE SEEN,. RBS OF Z PERSONS WAS DONE,PBS FOR MP FOR 2 
PERSON 

.J 
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HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA KHANCHANDPUR , 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR MALIGNANCY DETECTED 

BRONCHITI DERMATITIS SCABIES 
S CONTACT 

2 

M/F 1/1 

3 

M/F 2/1 

1 

M/F 1/0 

DATE :10/01/2024 
DERMATITIS • DENTAL 

A TOPIC PAIN 
OA 

2 

M/F 1/1 

0 4 
--
M/F M/F 2/2 

NAIL 
BED 
INFECT 

0 
M/F 

CERVICAL 
SPONDYLITIS 

0 
M/F 

LOWER LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSIL! COMMON BACK PAIN I 
5 0 

M/F 4/1 M/F 0/2 

TIS 
1 

M/F 0/1 

PHARYNGIT GERO CRACK HEEL 
IS 

2 3 

M/F 2/0 M/F 1/2 

TOTAL PATIENT 

MALE 

FEMALE 

0 

M/F 

36 

20 

16 

0 

M/F 

UTI 

TIS COLD -0 0 0 2 

M/F M/F M/F M/F 2/0 

PAIN ALLERGIC ACNE 
---+-

SINUSITIS 
ABDOME RHINITIS ROSACE 

-1- __ N 2 --- O~IA 4 

M/F 1/0 M/F 013_: M/F- L M/F_o_/4_____._j _M_/F 3/1 

4 

CAMP DONE ON 10/01/2024 AT CHAUHAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 36 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE 

1976



I 

HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :20/01/2024 
BRONCHITI 1 DERMATITIS SCABIES 

-- -- --
DERMATITIS DENTAL OA 

s CONTACT ATOPIC PAIN 

0 7 1 3 0 4 
-

M/F M/F 5/2 M/F 0/1 M/F 2/1 M/F M/F 4/0 
- - --LOWER LM CONJUNCT IVI CALF PAIN FEVER CSOM 

BACI< PAIN TIS -7 0 4 1 0 0 

M/F 6/1 M/F M/F 2/2 M/F 1/0 M/F M/F 

- -PHARYNGIT GERO CRACK HEE L UTI PAIN ALLERGIC 
IS ABDOME RHINITIS 

N - - - -
1 4 0 2 2 0 

- -
M/F 1/0 M/F 3/1 M/F M/F 1/1 M/F 1/1 M/F 

I
- TOTAL PATIENT 

MALE 

FEMALE 

41~ 27 

14 

- l CERVICAL NAIL 
BED SPONDYLITIS 
INFECT 

1 0 

M/F 0/1 M/F 
- -

TONSILI COMMON 
TIS COLD 

0 0 

-
M/F M/F 

ACNE SINUSITIS 
ROSACE 
A 

3 1 

-
M/F 0/3 M/F 1/0 

CAMP DONE ON 20/01/2024 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 41 PT WERE SEEN,. RBS OF 3 PERSONS WAS DONE 
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